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LOK SABHA DEBATES

LOK SABHA

Tuesday, December 21, 1993/
Agrahayana 30, 1915 (Saka)

The Lok Sabha met at
Eleven of the Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

[English]
Great Indian Bustard Bird

*261. SHRI BIJOY KRISHNA
HANDIQUE Will the Minister of ENVI-
RONMENT AND FORESTS be pleased
to state:

(a) whether the rare Great Indian
Bustard Bird population has declined
during the last three years;

(b) if so, the reasons therefor; and

(c) the steps contemplated by the
Government to conserve this protected
bird?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) State Government have not reported
any decline in the population of Great
Indian Bustards during the last three
years.

(b) Does not arise.

(c) A statement is laid on the Table
of the Heuse. :

STATEMENT
The steps taken to conserve the population of the Great Indian Bustard include:

i. A network of sanctuaries have been established in various states which are
known habitats of the bird to protect the species and its habitat.

ii. Central assistance is given to the States whenever requested for improved man-

agement of these sanctuaries.

jii. The bird is placed in Schedule | of Wild Life (Protection) Act, therebx giving the

species maximum legal protection.

iv.  Trade in scheduled species and its products is totally banned by law.

v. India is a signatory to the Convention on International Trade in Endangered
Species of Wild Fauna and Flora (CITES) which regulates the International trade
in endangered species. This species is placed in Appendix | of the CITES.

vi. State Govemnients take up awareness programmes for educating people about
the importance of the wild life of the country and necessity of protecting it.



3 Oral Anwswers

SHRI BIJOY KRISHNA HAND-
IQUE: Mr. Speaker, Sir, the story of the
Great Indian Bustard is a tainted history -
tainted with man's most wanton hunting
passion and craze, not only during the
colonial rule but well into a decade of the
post-Independence era when big hunting
safaris were organised to attract trigger-
happy hunters, particularly from the Guif
countries.

In view of the fast decline caused
by this and other factors, | would like to
know from the hon. Minister whether
Government would re-organise in cooper-
ation with Pakistan and IUCN a more au-
thentic and more scientific census of
these rare birds since the Bustard Census
itself done so far in our country is marked
by highly controversial and arbitrary con-
clusions.

SHRI KAMAL NATH: Sir, owing to
the Bustard's being of a semi-nomadic
nature and the reportness of its habitat, it
is quite correct that it is sometimes not
easy to estimate the bird's population.
The last survey was done by the presti-
gious Bombay Natural History Society
and this report was obtained in 1989.
They did reflect that there was no alarm-
ing decline in the Great Indian Bustard.
Previously, these birds were distributed in
the grassy plains, open scrub jungles in
Uttar Pradesh, Tamil Nadu and Orissa
and the Sind which is now in Pakistan.
So, Pakistan is a habitat for the Great In-
dian Bustard. This issue has already been
taken up with the IUCN. There is a
Species Survival Commission Meeting to
be held and we shall coordinate with
Pakistan in our efforts in this direction.

SHRI BlIJOY KRISHNA HAND-
IQUE: Sir, besides depredations by hu-
man and other predators, because of the
Bustard's peculiar habits, particularly lay-
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ing of just one egg in a year and that, too,
by a hen not less than 4-5 years old, and
that, too, in the open ground, easily raided
by egg-huriting humans and beasts, sepa-
rate and as far as possible exclusive ter-
ritories are needed for these birds. | would
like to know from the hon. Minister
whether the Government would consider
carving out exclusive territories for these
birds in their nestling areas in Maharash-
tra, Gujarat and Rajasthan since decline
of natural habitats and damage of eggs by
predators as well as by the unwary graz-
ing cattle are among the potent causes of
the extinction of these great birds.

SHRI KAMAL NATH: Destruction of
habitats and hunting are the two chief
factors in the decline of the Bustards'
population. With the explosion of human
population, pressure of development and
diversion of large grassy areas to agri-
culture, there is a substantial pressure on
this. A network of sanctuaries has been
established in the range-States, that is,
the States where the Great Indian
Bustards have the habitat. At present,
there are eight sanctuaries in six States.
The Central Government under various
schemes is supporting these sanctuaries
financially.

And should there be any need, this
matter will be looked into in the future.

[Translation]

SHR!I DAU DAYAL JOSHI: Mr.
Speaker, Sir, | would like to know from the
hon. Minister whether it is a fact that
Chambal Valley Fertilizers had sent a
project for approval to the Central Gov-
ernment involving fifty lakhs of rupees for
the conservation of Great Indian Bustard
Gondavan bird which was found in large
number in Shoshan Khand of Kota district
but the project has not been implemented -
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by the Central Government. | would also
like to know whether it is also a fact that
Princes from Arab countries visit Ra-
jasthan for hunting this bird? And they
also bring eagle with them for the purpose
“of hunting this bird just for a hobby. |
would like to know whether the Govern-
ment has formulated any scheme to ban
it. '

SHRI KAMAL NATH: Under Wild
Life Protection Act, this great Indian bus-
tard Godavan is a protected bird and its
hunting is illegal. Legally it is not possible
to grant permission to any foreigner for
hunting it. The killing of this bird is illegal.

SHRI HARI KISHORE SINGH: He
has asked the question that people from
foreign countries visit the place and hunt
the bird in an illegal manner.

SHRI KAMAL NATH: We have re-
ceived no information regarding its illegal
hunting. Iif any hon. Member can provide
information in this regard, we would en-
quire into the matter.

SHRI NITISH KUMAR: The non-
vegetariart member is saying that its meat
is very tasty.

SHRI KAMAL NATH: Mr. Speaker,
Sir, if the hon. Member has got any infor-
mation in this regard, he should provide it
to me. So far as the information of the
hon. Member that any proposal or sug-
gestion from certain industry has been re-
ceived is concerned, the Government has
not received any such information. If any
such information is received, the hen.
Member would be informed.

[English]

DR. KARTIKESHWAR PATRA: Mr.
Speaker, Sir, | want to know categorically

AGRAHAYANA 30, 1915 (SAKA)
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from the Minister, whether. the Govern-
ment are aware of the fact that there is no
proper maintenance of the ecological bal-
ance, specially at Chilka Lake in Orissa.
The Chilka Lake is being leased out by
the State Government of Orissa for Prawn
cultivation. That is why, Sir, a number of
rare species and birds...

MR. SPEAKER: This question re-
lates to Indian Bustards.

DR. KARTIKESHWAR PATRA: Hi-
malayan bird and the Bustards, both
these species are decreasing day by day.
What steps are being taken by the Central
Government to protect them?

[Translation]

MR. SPEAKER: This question re-
lates to a bird who flies in the air and does
not concern the one living in water.

[English]

DR. KARTIKESHWAR PATRA: Sir,
the Himalayan bird and the Indian Bustard
stay in the water at the Lake. They are
disturbed now. Their number is decreas-
ing day by day. What steps are being
taken by the Central Government to pro-
tect these rare birds and can they be
protected safely there? This is my catego-
rical question.

SHRI KAMAL NATH: Sir, the vhon.
Member is concerned about the preser-
vation of Chilka Lake. | would like to in-
form him that the prawn project which he
is referring to, which was causing a threat
to the Chilka Lake, has not been ap-
proved by my Ministry.

DR. KARTIKESHWAR PATRA:
Very kind of you; very kind of you.
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SHRI KAMAL NATH: As per my in-
formation, this project has.been shelved
because Chilka Lake. is one of our impor-
tant wetlands. It is ecologically a sensitive
area and all steps are being taken by my
Ministry. And there are several projects
for the protection and preservation of
Chilka Lake.

SHRI SRIKANTA JENA: It is
equally important in Cuttack and Puri
also.

SHRI KAMAL NATH: With regard to
birds visiting the Chilka Lake, we do not
see any danger to them.

[Translation]

SHRI GUMAN MAL LODHA: Mr.
Speaker, Sir, | would like to know whether
it is a fact that when the princes from Iran
and other Arab countries had been invited
to visit this country, they were invited for
hunting the great Indian Bustard. A writ
petition was then filed in under Public liti-
gation in Rajasthan High Court and then
the hunting of that rare species was
banned. Even after that Arab princes visit
the country again and again and go for
hunting in the deserts of Jaisalmer. |
would like to know regarding this.

SHRI KAMAL NATH: Mr. Speaker,
Sir, it is possible that such request may
have been received but the Central Gov-
ernment has neither accepted it nor it will
accept it in future.

Paryavaran Vahinis
+

*262. PROF. PREM DHUMAL.
SHRI CHHEDI PASWAN:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

DECEMBER 21, 1993
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(a) the total number of districts in
the country where Paryavaran Vahinis
have been constituted, State-wise;

(b) the details of the work under-
taken and the success achieved so far;

(c) the assistance provided by the
Government to the States for this pur-
pose, State-wise;

(d) whether more districts are pro-
posed to be included under this scheme
for the protection of Environment and
Forests;

(e) if so, the details thereof, State-
wise; and

(f) if not, the reasons therefor?

[English]

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) Paryavaran Vahinis have so far been
constituted in 75 districts. A State-wise list
of the districts is enclosed in Statement-I.

(b) We have received reports from
some Paryavaran Vahinis that they have
held meetings to discuss environment re-
lated issues. This has helped to create
better awareness on environmental is-
sues in the districts.

(c) A statement showing the finan-
cial assistance granted State-wise is en-
closed in Statement-Il.

(d) Yes, Sir.

(e) State-wise list of 34 additional
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districts which have already been se- Gujarat
lected for constitution of Paryavaran
Vahinis is enclosed in Statement-lIl. Few 16. Ahmedabad

more districts are also’ under considera-

tion for constitution of Paryavaran 17. Vadodara

Vabhinis. 18 Valsad
(f) Does not arise.
Haryana
STATEMENT-|
19. Rohtak
Andhra Pradesh 20. Hissar

1. East Godavari Himachal Pradesh

2.  West Godavari 21. Kullu

3.  Krishna 22. Kangra
4. Khammam 23.  Sirmour
5. Karimnagar 24. Una

6.  Vishakhapatnam 25. Hamirpur

Arunachal Pradesh

Karnataka
7. EastSiang
26. Mysore
A
ssam 27. Gulbarga
8.  Dibrugarh " 28. Bidar
9.  Sibsagar 29. Bangalore (Rural)
10. Kabri-Anglong 30. Dakshina Kannada
31. Shimoga
Bihar
11. Rohtas
‘Kerala
12. Hazaribhagh
13. Ranchi 32.  Idukki
33. Palghat
Goa .
34. Wynad
14. North Goa 35. Kozhikode

15. South Goa 36. Ernakulam
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Madhya Pradesh

37.  Damoh
38. Raisen
39. Bastar
40. Chhindwara
41.  Shahdol
42. Bhind
43.  Mandsaur

Maharashtra

44. Bhandara
45.  Nagpur

46. Chandrapur
47. Sindhudurg
48. Ratnagiri
49. Thane

Manipur

§0. Ukhrul
Meghalaya

51. East Khasi Hills
Mizoram

62. Aizwal
Orissa

53. Dhenkanal
54. Bolangir
55. Kalahandi

DECEMBER 21, 1993

Punjab

56. Sangrur
57. Ludhiana
58. Ropar

59. Ferozepur

Rajasthan

60. Alwar

61. Dungarpur

62. Kota
63. Pali

64. Udaipur
Tamil Nadu
65. Dindigul
66. Madurai

67. North Arcot

68. Tanjore

Uttar Pradesh

69. Agra

70. Allahabad
71.  Sonebhadra
72. Dehradun
73. Chamoli

74.  Sultanpur

Andaman & Nicobar

75. Andamans

Oral Anwswers 15
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' STATEMENT-I . (Amount in Rs.)
1. Andhra Pradesh 1,44,500
2. Arunachal Pradesh 57,500
3. Assam 1,62,000
4. Bihar 1,75,000
5. Goa 47,000
6. Guijarat 1,96,000
7. Haryana 1,15,000
8. Himachal Pradesh 2,53,500
9. Jammu & Kashmir 70,500
10. Karnataka 2,43,000
11. Kerala 1,17,500
12. Madhya Pradesh 4,99,500
13. Maharashtra 3,78,000
14. Manipur 57,500
15. Meghalaya 23,500
16. Mizoram 57,500
17. Nagaland 47,000
18. Orissa 70,500
19. Punjab 2,30,000
20. Rajasthan 2,87,500
21. Sikkim 23,500
22. Tamil Nadu 1,64,500
23. Tripura 23,500
24. Uttar Pradesh 3,92,000
25. West Bengal 1,10,000
UTs
26. Dethi 23,500
27. Pondicherry 23,500
28. Andaman & Nicobar 23,500

40,16,000
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Andhra Pradesh
1. Kurnool
Assam

2. Silchar

Bihar

3. Dhanbad
4. Singhbhum
5. Godda

Gujarat

6. Dangs

Jammu & Kashmir

7. Jammu
8. Baramula

9. Leh
Madhya Pradesh

10. Balaghat

11. Biléspur

12. Durg

13. Katni (Jabalpur)
14. Hoshangabad
15. Satna

16. Sehore

Maharashtra

17. Pune

* DECEMBER 21, 1993
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18. Raigarh

“Nagaland

19. Kohima
20. Mokokchung

Sikkim
21. North Sikkim
Tamil Nadu

22. Madras
23. Nilgiris

24. Tirunvelli-Kottaboman
Tripura

25. South Tripura

Uttar Pradesh

26. Kanpur
27. Nainital

West Bengal

28. Purulia
29. Darjeeling
30. Hooghly
31. Maldah

UTs

32. Chandigarh

| 33. Delhi

34. Pondicherry

Oral Anwswers 16
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[Translation]

PROF. PREM DHUMAL: Mr.
Speaker, Sir, earlier ECO Task Force was
constituted in some States. Later, the
hon. Minister stated in the House that the
Constitution of ECO Task Force was
withheld and instead Paryavaran Vahini
was being constituted. Now, will the hon.
Minister be pleased to state whether a
decision has been taken to constitute
ECO Task Force in Kumaun region of
Uttar Pradesh and whether Paryavaran
Vahini, Paryavaran Sudhar Pariyojna and
ECO Task Force etc., that are working
separately would be brought under one
organisation so that they may work
harmoniously?

AGRAHAYANA 30, 1915 (SAKA)

SHRI KAMAL NATH: Mr. Speaker,.

Sir, the ECO Task Force has its own role
while Paryavaran Vahinis have their own
different roles. The Paryavaran Vahini has
its own specific role to arouse awareness
among the people as also to inform the
Ministry as to where laws and rules are
being violated. On the other -hand the
Ecological Task Force aims at afforesta-
tion particularly in the areas where af-
forestation is a -difficult task. Sometime
back | did state that one more Ecological
Task Force would be constituted in Pit-
thoragarh district of Uttar Pradesh which
would be quite different from the
Paryavaran Vahini. The hon. Member
said that the functioning of the
Paryavaran Vahini and the ECO Task
Force is identical. In this context through
you | would like to inform him that the said
Vabhini which is the point of our considera-
tion at the moment is actually Vaniki
Vahini which will partially play the role of
the ECO Task Force.

PROF. PREM DHUMAL: Mr.
Speaker, Sir, once a question was raised
in this House in this regard and in 1982 a

-
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decision was taken to constitute ECO
Task Forces for three States viz. Uttar
Pradesh, Rajasthan and Himachal
Pradesh. This force was constituted in
Uttar Pradesh and Rajasthan but the
same was not constituted for Himachal
Pradesh though there was a demand for
it. At that time the hon. Minister had
replied that in place of that force
Paryavaran Vahini was to be constituted
there. Through you | would like to ask the
hon. Minister whether the decision taken
in 1982 will be implemented in Himachal
Pradesh and whether in pursuance of that
decision will the hon. Minister assure that
Paryavaran Vahinis will be constituted in
Bilaspur and Chamba districts of
Himachal Pradesh. These two districts
were actually left out.

SHRI KAMAL NATH: It is a fact that
at the time when the ECO Task Force
was first being constituted, a decision was
taken to constitute ECO Task Force in
Himachal Pradesh as well but it could not
be done for want of resources. So far as
the concem of the hon. Member regarding
constituting Paryavaran Vahini in Chamba
district is concemed, it will certainly be
constituted.

PROF. PREM DHUMAL: Will it also
be constitued in Bilaspur district?

SHRI KAMAL NATH: Paryavaran
Vahini may be constituted in any district
where the hon. Member wants it to be
constituted, since the Government has to
cover 34 more districts for this purpose.
So tar as the issue of Constituting Vaniki
Vahini is concemed the Government is
holding talks with the Plannig Commis-
sion. When the Vaniki Vahini Scheme
which is similar to the ECO Task Force
will be implemented, the issue of starting
this scheme in Himachal Pradesh will also
be considered keeping in view the fact
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that it has been a long standing demand
of the State.

[English]

DR. R. MALLU: Sir, | would like to
know from the Minister, through you, as to
what is the criteria on which the districts
are selected for Paryavaran Vahinis. Is
there any scope to include new districts in
that?

SHRI KAMAL NATH: | have said
that 109 districts have been selected and
inclusion of some other districts is under
consideration. The criteria is the eco-sen-
sitivity of that district and the interest of
the people in that district. If the hon.
Member would send me some sugges-
tions, | would be happy to have a look at
it.

[Translation]

SHRI RAM NAGINA MISHRA:
Since we are concemed with protecting
the environment, through you | would like
to submit a point to the hon. Minister. |
come from Deoria where there are 14
sugar mills which all emit huge quantity of
smoke and create pollution which has
made life unbearable for the residents. On
the one hand polluted water released by
those mills fall in canals which makes
canal water unfit for drinking for animals.
Moreover fish of those canals die while on
the other hand emission of smoke from
those mills poliute air of the town.

MR. SPEAKER: | had allowed you
to ask qne questtion, but you have started
taking of sugar mills. You should raise
the issue concerning the question.

SHRI RAM NAGINA MISHRA: |
would like to ask whether the hon. Minis-
ter would take some special measures to

DECEMBER 21, 1993
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check poliution being spread by sugar
mills of Deoria district which is largely af-
fecting the people.

SHRI KAMAL NATH: | would order
enquiry into the complaint regarding pol-
lution raised by the hon. Member and
would see what improvements can be
made in that regard. Moreover, | would
also like to inform the hon. Member that
the Government will also hold consulta-
tions with the State Pollution Control
Board which is equally responsible in this
regard.

[English]

Manufacture of Wagons

+
"265. SHRI TARIT BARAN
TOPDAR:
SHRI BASUDEB ACHARIA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways has re-
duced their orders for the manufacture of
wagons to the Wagon Manufacturing
Units of West Bengal; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) A Statement is laid
on the Table of the House.

STATEMENT

(a) For the year 1993-94, the
quantum of wagon offtake as budgeted
was 22,500 four wheelears of which 1000
four wheelers were earmarked for manu-
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facture in the Railway's own manufactur-
ing units.

Offtake of wagon is dependent on
traffic requirements and availability of
Plan funds for this purpose. In the current
financial year, traffic offerings to Railways
by various sectors of Economy have not
picked up as initially estimated. Conse-
quently Railways have been constrained
to enforce a cut in Rolling Stock acquisi-
tion. Further, the Plan funds allocated to
the Railways has also been reduced from
Rs.6500 to 6200 crores. Pending the re-
view of wagon requirement in keeping
with present trend of traffic, orders have
been placed for 15,250 four wheelers so
far on wagon building units including units
located in West Bengal.

(b) The details of orders placed on

units located in West Bengal are as fol-
lows :-

(Figures in four wheelers)

Unit No.

Public Sector

1. Braithwaite 1752.5

2. Bum/Bumpur 2002.2

3. Burn/Howrah 1655

4. Jessop 377.5
Total 5788

Private Sector

1. Texmaco 2640
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Unit No.
2. Hindustan Dev.Corp. 1585
Total 4225

Total Public and

Private Sectors 10,013

SHRI TARIT BARAN TOPDAR: Sir,
the answer to the question, that | find here
is evasive. | would like to put the question
now, in the background of the growth of
GDP as well as the exports as dreamt by
the Government of India.

The freight traffic needs are ex-
pected to go up substantially. Unless the
wagon fleet is augmented in time, this
may cause a serious bottleneck in the
grewth of GDP as well as exports. Wagon
procurement has to be planned well in
time for meeting these needs. Otherwise,
| apprehend that serious consequences
will follow and so, the Government will
have to consider import of wagons. | want
to know whether the Government is going
in for import of wagons and moving to-
wards that target while | find that there is
lack of resources, as was expected, and
drastic cuts by the Planning Commission.
| also want to know whether the 70 per
cent subsidy that was allotated a few
years back by the Railways has been re-
duced to 17 per cent.

SHRI K.C. LENKA: There is no
need for importing wagons. We move the
wagons and we decide the quantum of
wagons that we require every year. The
traffic occurring in different sectors of
economy had reduced more this year
than what it was originally estimated. The

-
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offtake of wagons is dependant upon the
traffic requirements  and availability of
funds. We have reduced the procurement
of wagons as we do not need them.

SHRI TARIT BARAN TOPDAR:
This is another evading answer; the Min-
ister is not to the point. The offtake that
has been said here has also been af-
fected. The practice followed earlier was
there was a target of offtake in the first
half of the year and in October, the target
for the second half is placed on different
companies. This time this also -has been
drastically reduced. It has not only been
reduced but the Ministry of Railways have
placed orders on the companies for three
months only. Therefore, all these things
are in doldrum. In this context, | would like
to put my second supplementary.

Firstly, is it true that the Indian
Railways, instead of augmenting the

rolling stock allocation, have, on the .

contrary, made a sharp cut of 20 per cent
in order to carry 25 per cent additional
freight traffic during the Eighth Five Year
Plan while finalising the draft Plan? Sec-
ondly, is it true that a further cut of Rs.
178 crores has been made in the alloca-
tion of the current year for rolling stock out
of a total cut of Rs. 300 crores due to rev-
enue deficit? Thirdly, though there is such
a drastic cut in the Plan outlay this year, is
it a fact that there is Rs. 108 crore hike in
gauge conversion allocation and a similar
hike of Rs. 51 crore in the Knokan
Railways autlay? If that is so, what is the
way in which the twin problem is going to
be ‘met? Finally, | want to know whether
the outlay for gauge conversion has been
increased from Rs. 1800 crore in the draft
Plan to Rs. 3900 crore in the final plan.

| want to know whether that is the
reason for these bottienecks in the wagon
building industry and the reduction in
wagon procurement?
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SHRI K.C. LENKA: Sir, as regards
the first part of the question...

MR. SPEAKER: There are many
parts!

SHRI K.C. LENKA: As regards the
first part of his question, in the current
year, we originally estimated a procure-
ment figure of 22,500 wagons. In the mid-
dle of the year, after a review, we noticed
that there is a reduction in the freight traf-
fic which has been targetted at 8 million
tonnes. In the passenger traffic also, there
has been a reduction in comparison to the
targetted figure. That is why, we have re-
duced the numberr of wagons to be pro-
cured from the projected figure of 22,500
four-wheeler wagons to 15,250 wagons.
Accordingly, this year we have placed or-
ders for the procurement of 15250
wagons.

As regards the second question of
the hon. Member, | have nothing to say.
(Interruptions)

SHRI BASUDEB ACHARIA: Sir,
wagon manufacturing industry is one of
the important and major industries of the
State of West Bengal where 80 per cent
of railway wagons are manufactured both
in public and private sectors. There are

_more than two lakh workers.

MR. SPEAKER: That information is
not required. Here you are to seek infor-
mation and not give it!

SHRI NITISH KUMAR: That is a
background to the question.

MR. SPEAKER: Then you will lose
your question. Please come to the ques-
tion.
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SHRI BASUDEB ACHARIA: The
wagon industry of West Bengal is facing a
crisis.

MR. SPEAKER: Mr. Acharia, please
come to the question.

SHRI BASUDEB ACHARIA: | want
to know whether it is a fact that in the
Eighth Five Year Plan, the Railways have
proposed to acquire one lakh and twenty
thousand four-wheeler wagons. Is it also
a fact that when the Plan was finalised,
allocations for all other items were re-
duced, except rolling stock? This year....

MR. SPEAKER: If you ask such a
long question, you don't get a reply at all.

SHRI BASUDEB ACHARIA: Sir,
this is not a long question. | am putting a
very categorical question. | want to know
why there is such a drastic cut in the allo-
cation on wagons.

MR. SPEAKER: He has replied that
question already.

SHRI BASUDEB ACHARIA: He has
not replied as to why there is such a dras-
tic cut. May | know from the Minister
whether Government will place orders for
the entire year and not on a quarterly or
half-yearly basis which is the prevailing
practice now?

MR. SPEAKER: Very good ques-
tion. '

SHRI BASUDEB ACHARIA: In the
last quarter, the Government has not
placed any order... '

MR. SPEAKER: We have under-
stood it. Please sit down now!
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SHRI BASUDEB ACHARIA: Will the
Government place orders for the last
quarter?

MR. SPEAKER: You don't have to
repeat the question again and again.

SHRI K.C. LENKA: It is true that the
wagon industry in West Bengal is facing
problems.

MR. SPEAKER: Are you going to
place the orders for the entire year? That
is the question that you have to answer.

SHRI K.C. LENKA: The hon. Mem-
ber has asked a question in respect of the
wagon building industry in West Bengal. It
is true that due to lack of sufficient orders
for wagons, the industry is suffering.

We have not been able to procure
to the extent of their installed capacity. In
comparison to previous years, this year
also, the orders for procuring wagons had
been reduced to ten per cent.

SHRI BASUDEB ACHARIA: Why?

SHRI K.C. LENKA: | have already
told you.

MR. SPEAKER: He had already
told you that the load had gdne down.
Now, you come to the last part of the
question. Are you going to order for the
entire year?

SHRI K.C. LENKA: Sir, we are now
reviewing it in the Board. The Board is
suggesting to increase it to 20,000 wag-
ons this year. We had already given
15,000 horse wagons. We will consider
increasing the orders for wagons.
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Besides this, in the 'Own-Your-
Wagon' scheme also, we are giving some
more orders so that the factories do not
suffer.

SHRI BASUDEB ACHARIA: Sir, are
you satisfied with his answer?

MR. SPEAKER: | must appear to
have been satisfied!

SHRI BASUDEB ACHARIA: Sir, he
has replied neither to my question nor to
your question.

SHRI RAM KAPSE: Hon. Speaker,
Sir, in the reply, it is mentioned that the
order for wagons depends on plan funds,
traffic offerings etc. | would like to know
what were the plan proposals and
whether there was any diversion.

As far as traffic is concerned, the
railways did not get enough traffic. So, the
orders for procuring wagons were re-
duced. | would like to know the position,
especially, regarding the suburban rail-
way. Has the Railway Ministry taken this
into account and reduced the order for
suburban railway or has it increased it?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): Mr.
Speaker, Sir, the requirement of the
freight wagons is totally different from the
requirement for suburban railway. This
has got nothing to do with the suburban
railway.

SHRI RAM KAPSE: Whenever, we
ask about the problems of our suburban
railway, they give a negative reply. |
would like to know whether there is any
thinking on the pan of the Railway Minis-
ter regarding suburban railways.
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SHRI C.K. JAFFER SHARIEF: You
are mentioning about EMUs not wagons.
It relates only to freight movement. This
has got nothing to do with that.

SHRI NIRMAL KANTI CHATTER-
JEE: Sir, he has argued that on the one
hand, there is no demand and on the
other hand, there is no supply of funds.
This is rather confusing. If there is no de-
mand, the supply of funds is not neces-
sary at all.

Is it because of the originating load
which is falling short and if so, in which
sector? Is it because of the impact of the
New Economic Policy that the demands
are not originating or is it because of the
length of the haul that you do not require
as many wagons as you were asking for?

SHRI K.C. LENKA: Mostly, the
Railways depend on the core sector of
our economy. During the current year, the
traffic in the core sector had been re-
duced to a large extent.

MR. SPEAKER: Which sector?

SHRI K.C. LENKA: Core sector viz.
steel, fertilizers and foodgrains. They
have reduced the traffic to the railways.
That is why it has been reduced.

Angkor Wat Temple in Cambodia

*268. SHRI SHYAM BIHARI
MISRA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state: /

(a) whether the Archaeological Sur-
vey of India (ASI) has completed its as-
signment under the Indo-Cambodian
Agreement for the restoration and con-
servation of the Angkor Wat temple com-
plex in Cambodia;
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(b) if so, the details of their input in
regard to human resources, time span of
operations and cost of restoration work

borne by the Government of India;

(c) whether the ASI cantinues to be
associated with the maintenance of the
Angkor Wat temple complex; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes,
Sir.

(b) The A.S.|l. deputed each year a
team of about 16 experts and has ex-
pended a total of 2 lakh man-hours in
1450 working days spread over 7 sea-
sons of work from. 1986-87 to 1992-93.
The Govt. of India has incurred an expen-
diture of Rs. 3,04,20,652 on the restora-
tion and conservation of the temple com-
plex.

(c) No, Sir.
(d) Does not arise.

[Translation]

SHRI SHYAM BIHARI MISRA: Sir,
through you | would like to know whether
the Government of India has entered
into an agreement with UNESCO or any
other organisation in pursuance of which
they have spent Rs. 3,04,20,652 and en-
gaged a large number of manpower for
this work? If it has not been done then |
would like to know as to for what reasons
it has not been done?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI' AR-
JUN SINGH): Mr. Speaker, Sir, this work
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is not based on UNESCO agreement
infact this work has initiated on bilateral
agreement between the Government of
Cambodia and the Government of India.

SHRI SHYAM BIHARI MISRA: Sir,
in case the Government of India has en-
tered into any agreement with the Cam-
bodian Government, then | would like to
know as to how the Government of Cam-
bodia is interfering in this regard and what
is their stand in respect of this temple.
The second thing, | would like to know is
whether the restoration work undertaken
by the Indian Government in respect of
this temple is that of the international
standard and what efforts are being made
by the Government of India for maintain-
ing their image abroad in this regard.

SHRI ARJUN SINGH: Mr. Speaker,

Sir, the Government of Cambodia has not
interfered in any way. This work was un-

dertaken by the Government of India just
to maintain the bilateral relations between
the two countries. As regards the
standard of work | would like to submit
that if conforms with the international
parameters.

[English]

SHRI RUPCHAND PAL: May ‘|
know from the Hon. Minister whether it is
a fact that the highest post in the Archae-
ological Survey of India has been lying
vacant for quite some time? Although the
Search Committee has been trying bo find
out a suitable incumbant because of
certain difficulties they have not been able
to find out a suitable incumbant for the
post and as a result of which the Archae-
ological Survey of India has been facing
serious difficulties in its day to day activi-
ties.

SHRI ARJUN SINGH: Sir, it is a fact
that no Director has yet been appointed.
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But the period about which'this question
is related there is no such difficulty.

SHRI CHANDRA JEET YADAV:
" Sir, has the attention of the Minister been
drawn towards the severe criticism or
rather campaign in some of the European
press through TV and other media that
the task which India took for the restora-
tion of this temple, certain chemicals were
used which have really spoiled the origi-
nal shape of the temple? It was not in
keeping with the international standards.
A severe criticism has been made and it
has been highly publicised, but no attempt
was made on behalf of the Government of
India or rather Restoration Team. In fact,
our Ambassador in Cambodia did the job
on his own and wrote articles countering
those charges.

It is also a fact that our team which
was working there, left the work in panic
when the war broke out in Cambodia. The
work is still incomplete. | have myself
gone there and seen it. It gives a very bad
impression. The work was incomplete.
They left in a huff. They did not have even
the necessary money. They themselves
contributed some dollars so that the work
can be continued. | would like to know
whether this fact has been brought to the
notice of the hon. Minister and what ac-
tion is being taken by the Government.

SHRI ARJUN SINGH: It is a fact
that some criticism was levelled. But |
would like to give the hon. Member and
the House a slight background to this
whole thing. In this recenstruction, be-
tween 1971 and 1977 the French were
trying to do the reconstruction work and
somehow they could not succeed. There
is an element-l would not like to name
any country, but there is a cerain
lobby-which does not want whatever
work that has been done by the Indian
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Government to get the proper apprecia-
tion.

| may assure the House that we
have taken notice of all the criticism that
was levelled and in April 1992 we sent an
evaluation team of some experts with Dr.
Kapila Vatsyayan as the head. They have
gone there and seen it, what the hon.
Member was saying about the chemicals
and other material used. It has all been
done within the international parameters.
Nothing has been done which is not usu-
ally done in such kind of a work.

So far as the leaving of the team is
concerned, it is correct that in May 1993
the team had to leave because of the
break-out of the civil war, but by that time
most of the work had been done. It would
have left, in any case, in June. There are
two small items of work that could not be
done. They related to two libraries and |
think that is for unfortunate and unfore-
seen reasons.

We will certainly keep in mind all
these things because we have gained ex-
perience also, but the thing that happened
there is not because of any default on our
part. Other circumstances also connived
in creating that situation.

[Translation]

SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Mr. Speaker, Sir, | would
like to know from the hon. Minister
whether the Archaeological Survey of
India has taken a decision for undertaking
more work of reconstruction of some old
temples in India and abroad?

MR. SPEAKER: Since this question
relates to Angkor Wat temple, | disallow it.

PROF. RASA SINGH RAWAT: Mr.
Speaker, Sir, through you | would like to
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know from the hon. Minister whether the
Department of Archaeological Survey of
india has taken up any such project in
some other country with a view to
strengthen our cultural relations with
them.

MR. SPEAKER: | have disallowed it
now | also disallow this question.

PROF. RASA SINGH RAWAT:
Secondly, | would like to know whether
the Archaeological Survey of India has a
plan with them for the restoration of old
temples of national and historical impor-
tance in the country and abroad.

[English]
Crop Insurance Scheme
*271. SHRI BAPU HARI CHAURE:
Will the Minister of AGRICULTURE be
pleased to state:
(a) whether the comprehensive
Crop Insurance Scheme has been intro-

duced in the country;

(b) whether the Government have
incurred loss under the Scheme;

AGRAHAYANA 30, 1915 (SAKA)

Oral Answers 34

(c) if so, the quantum of loss suf-
fered by the Government under this
Scheme during the last three years,
State-wise;

(d) whether any other proposal is
likely to be considered in lieu of Compre-
hensive Crop Insurance Scheme so as to
provide relief to cultivators; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b) Yes, Sir.

(c) A Statement indicating details of
losses in the States in which claims ex-
ceeded the premia income during the last
three years is laid on the Table of the
House. Losses incurred at all India level
in the years 1990-91, 1991-92 and 1992-
93 were Rs. 7443.51 lakhs, Rs. 18583.33
lakhs and Rs. 2857.72 lakhs respectively.

(d) and (e) With a view to broaden-
ing the coverage of crops and farmers, it
is proposed to introduce a Pilot Crop In-
surance Scheme (PCIS) in one district of
every State/U.T., covering all farmers and
all crops (except fruits).

STATEMENT

(Rs. in lakhs)
S. Name of State/U.T. 1990-91 1991-92 1992-93

No. o~
1 2 3 4 5
1. Andhra Pradesh 279.44 2743.43 1101.28
2. Bihar 2.68 378.41 1336.57
3. Gujarat 6681.86 13096.71 —
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1 3
4. Karnataka 11.06 13.78 439.52
5. Kerala — 11.72 —
6. Madhya Pradesh — 412.72 43.46
7. Maharashtra — 2020.76 —
8. Orissa 225.81 27.28 440.42
9. Tamil Nadu 103.47 — 102.95
10. West Bengal 266.68 — —
11.  Pondicherry — — 1.02

Note: Losses means total claims amount less premia income.

[Translation]

SHRI BAPU HARI CHAURE: Hon.
Mr. Speaker, Sir, | would like to know
from the hon. Minister whether it is a fact
that for want of a proper criteria for the
comprehensive crop Insurance Scheme,
a large number of farmers have been de-
nied the benefit of this scheme. As per the
details given in respect of Maharashtra, it
can be seen that in the year 1992-93, a
large number of farmers in drought af-
fected areas were denied the benefits of
this scheme. In view of this situation,
whether the hon. Minister is going to
make some improvements in this scheme.

SHRI ARVIND NETAM: Mr.
Speaker, Sir, it is correct that comprehen-
sive Insurance Scheme is an area-based
and credit-linked scheme. It is also sub-
ject to the discretion of State Govern-
ments. However, we are going to intro-
duce Pilot Crop Insurance Scheme, which
will solve the problems referred to by the
hon. Member.

SHRI BAPU HARI CHAURE: Mr.
Speaker, Sir, | would like to know whether

tne Government is going to take some
measures to cover more crops and farm-
ers under this scheme.

SHRI ARVIND NETAM: Mr.
Speaker, Sir, | have already told that un-
der comprehensive Pilot Scheme, we
have covered all the crops. (Interruptions)
for some reasons, we have not been able
to cover all the farmers under this:
scheme. However, we have covered all
the crops under it. (Interruptions).

[English]

SHRI SOBHANADREESWARA
RAQO VADDE: Mr. Speaker, Sir, the hon.
Prime Minister had announced long back
that similar scheme will be brought for-
ward to protect the interests of the farm-
ers. The hon. Agriculture Minister had
also promised about this on the floor of
the House long back. But abnormal delay
is taking place in grounding this Pilot Crop
Insurance Scheme. | would like to know
from the hon. Minister whether, in this
new Pilot Crop Insurance Scheme, which

" is going to be implemented, such farmers
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who have not received any loan from the
Cooperative Banks or the financial institu-
tions also will be covered. In the present
comprehensive Crop Insurance Scheme,
only loanee farmers will be eligible.

The second clarification which |
would like to know from the hon. Minister
is whether a revenue village will be taken
as a defined area, which will, to the
maximum extent, protect the interests of
the farmers, who have really lost the
crops due to floods or droughts.

SHRI ARVIND NETAM: Mr.
Speaker, Sir, the new Pilot Crop Insur-
ance Scheme is before the Parliament
and it has to be discussed in the Parlia-
ment. It has already been laid on the
Table of the Lok Sabha. The hon. Mem-
ber has asked a specific question,
whether the farmers who have not taken
any loan will be covered. My answer is
"yes". They will also be covered.

According to the new Pilot Crop In-
surance Scheme, the Gram Panchayat is
covered.

[Translation]

SHRI ASHOK ANANDRAO
DESHMUKH: Mr. Speaker, Sir, it is a
good question. Only those farmers who
have taken loans from banks are covered
under the Crop Insurance Scheme. The
benefit of this scheme is not available to
all the farmers.

MR. SPEAKER: Would you like to
ask question?

SHRI ASHOK ANANDRAO DESH-
MUKH: Which of the crops are going to
be covered under the new scheme you
are going to introduce. (Interruptions) It
should cover all the crops.
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MR. SPEAKER: He has told this.

SHRI ASHOK ANANDRAO DESH-
MUKH: Farmers are the worst affected by
flood and drought. Everybody wants that
Crop Insurance Scheme should work well.
To achieve-that end it should be ensured
that the benefit of Crop Insurance
Scheme which is at present available only
to these farmers who have taken loan
from banks, should be extended to all the
farmers. By what time the government is
going to implement this scheme.

[English]

MR. SPEAKER: When are you go-
ing to implement this scheme?

[Translation]

SHRI ARVIND NETAM: Mr.
Speaker, Sir, it will be implemented after
the discussion on it in the Parliament is
over.

SHRIMATI BHAVNA CHIKHLIA:
Mr. Speaker, Sir, farmers are not getting
the due amount of money under the Crop
Insurance Scheme. Sometime back, there
was a widespread unrest among the
farmers of Gujarat on this issue. The
State Governments and the Central Gov-
emment work in close Coordination to im-
plement these schemes. However, in
case such a scheme is launched by the
Central Government, the farmers should
be paid their claims direct by the Central
Government.

SHRI ARVIND NETAM: Mr.
Speaker, Sir, as regards amount of com-
pensation to be given under the Crop In-
surance Scheme, it is equally shared by
the state Government and the Central
Government. All the State Govenments
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have been facing problems
(Interruptions).
SHRI VIRENDRA SINGH: The

Government has started a comprehensive
Crop Insurance Scheme for providing re-
“lief to farmers. Relief is paid to the farm-
ers for damage caused to the crops due
to natural calamities. Some time ago,
when the rabi crops were being har-
vested, the rabi crops in plains of Ganga
and border area of Bihar were damaged
due to heavy rain. Prior to this at the time
of sowing of rabi crops the damage was
done due to drought. | would like to know
whether only those farmers who take
loans from the banks are covered under
this scheme or the farmers who do not
take loans through the banks are also
covered under this scheme?

MR. SPEAKER: He has already
replied this point.

SHRI VIJOY KUMAR YADAV:
Which farmers are covered under this
scheme? Suppose there are one thou-
sand farmers there in a particular area
and the damage was done to only ten
farmers, whether the criteria is based on
areawise or individual wise? Similarly,
there are Panchayats in villages. If there
is an incident of fire in one of the barns in
a village under a Panchayat, the crop of
2-3 farmers were damaged in it, at that
time whether you take this case under this
scheme or you take the case of damage
only if the farmers of whole Panchayat
suffered loss?

SHRI ARVIND NETAM: The dam-
age of bams is not covered in the insur-
ance scheme.

[English]

SHRI SHANKARRAO D. KALE: Sir,
| would like to know whether the hon.
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Minister will be in a position to put up this
subject before the Parliament for discus-
sion and consideration.

SHRI JAGMEET SINGH BRAR: Sir,
through you, | want to know from the hon.
Minister that when this comprehensive
Crop Insurance Scheme was introduced
in the country, why were three important
States like Punjab, Rajasthan and
Haryana excluded from the scheme?

SHRI ARVIND NETAM: This is a
voluntary scheme. The State Government
can accept this scheme or not.

[Translation]

SHRI' LAKSHMI NARAIN MANI
TRIPATHI: Mr. Speaker, Sir, through you
| want to put a question to the Minister of
Agriculture about the affected farmers.

MR. SPEAKER: Ask Question sen-
sibly.

SHRI LAKSHMI NARAIN MANI
TRIPATHI: The Government has made
barrages in some areas for providing re-
lief to the farmers. It has resulted in water
logging at some places. Due to this lakhs
of farmers of the area were ruined. Their
houses and crops were damaged. | would
like to know whether there is any proposal
to provide relief to those farmers under
crop insurance scheme.

[English]
SHRI ARVIND NETAM: It is a sug-
gestion for consideration.

MR. SPEAKER: Well, this is an as-
surance. You make it clear.

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): Sir, it is
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a question whether we have a policy or
not. This is not a calamity. This is our own
policy and the Irrigation Minister can han-
dle this question very well.

[Translation]

SHRI RAM NIHOR RAI: The crop
insurance scheme is for the benefit of
farmers. At the time of harvesting, prices
of foodgrains fall down. As farmers need
money, they have to sell their produce at
cheaper rates but when stocks of food-
grains with farmers exhaust, prices of
foodgrains increase. Therefore, | would
like to know whether there is any proposal
to construct godowns at block level under
the insurance scheme as we have cold
storage for potato.

SHRI BALRAM JAKHAR: Mr.
Speaker, Sir, this question does not arise.

DR. RAMKRISHNA KUSMARIA:
Mr. Speaker, Sir, as Shri Jakhar has just
now stated that loss suffered by farmers
due to water logging is not a natural
calamity and such damage do not come
under it because this is not a natural
calamity. But Mr. Speaker, Sir, this
calamity is created by the Government
therefore this problem is being faced by
the farmers. Their entire crops were
destroyed. | would like to submit that
whether this is a natural calamity or
calamity created by the Government the
farmers are the sufferers. Will the Minister
make any provision to give them relief?

SHRI ARVIND NETAM: Mr.
Speaker, Sir, this insurance scheme is
only for natural calamity.

SHRI SUBRATA MUKHERJEE: Mr.
Speaker, Sir, in the country there are crop
sharer and landless farmers who have
been given land by the Government, there
is no pravision for them for taking loans
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from the banks. | would like to know from
the Government whether the Government
is considering to provide loans to them
under the crop insurance scheme.

SHRI ARVIND NETAM: There is no
such proposal.

[English]

PROF. UMMAREDDY VENKA-
TESHWARLU: Mr. Speaker, Sir, in
Andhra Pradesh, for the past three years,
the corp insurance claims to the extent of
Rs. 135 crore are pending with the
insurance companies for payment. |
would like to know whether these pending
claims have come to the notice of the
Union Government and, if so, what are
the reasons for this pendency and when
are they going to make the payments to
the farmers.

SHRI ARVIND NETAM: Sir, | shall
collect the information and pass on to the
hon. Member.

[Translation]

SHR! DILEEP BHAI SANGHANI:
Mr. Speaker, Sir, as per the statement of
allocation of funds fumished by the hon.
Minister, no fund was given to Gujarat for
1992-93 under the scheme, | would like to
know whether the Government qf Gujarat
has put no case for crop insurance or the
injustice is being done by the Central
Government? Kindly tell about this?

SHRI ARVIND NETAM: Mr.
Speaker, Sir, as per my information the
share of the Govenment of Gujarat was
given by the Central Gov&thment.
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DR. R. MALLU: Sir, it is mentioned
here that there are consecutive losses of
Rs. 74 crore, Rs. 105 crore and Rs. 20
crore, incurred by the insurance compa-
nies during the last three years. | want to
know the reasons for these continuous
losses on the part of the Government.

SHRI ARVIND NETAM: Sir, it is ob-
vious that premium in this insurance is
very less and damages are more. That is
why these losses are there.

[Translation]

DR. CHATTRAPAL SINGH: Mr.
Speaker, Sir, the problem of fruit
growers farmers is quite different. in addi-
tion to natural calamities, some times the
mango crop of whole orchard is damaged
due to crop diseases. | would like to know
whether there is any proposal to include
fruit growers under this insurance
scheme?

SHRI ARVIND NETAM: Sir, fruits
and plantation are not included in this.
Here | want to give two clarifications. Here
it was mentioned that the share of Central
Government and State Government are
equal but it is in the ratio of 2:1. It is not
proper to lay the second issue in the
House as it has not so far been referred
to the Cabinet. This issue is clubbed with
the new agricultural policy therefore |
misunderstand it.

[English]

MR. SPEAKER: You correct it.
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[English]

World Food Day

*263. SHRI ARVIND TULSHIRAM
KAMBLE: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the theme of the World Food
Day this year; and

(b) the steps proposed to be taken
by the Government to achieve the desired
theme?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): (a) The
theme of the World Food Day this year is
'HARVESTING NATURE'S DIVERSITY".

(b) The Agriculture Policy Resolu-
tion of the Government aims at promoting,
inter alia, sustainable agriculture, rooted
in environmentally sound farming practi-
ces and conservation of biodiversity
including crop varieties, livestock breeds
etc. Our national policy, therefore, is
directed towards conservation, develop-
ment and management of our biodiversity.

Wagons' Orders with H.D.C.L.

*264. SHR1 PIUS TIRKEY: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Government have
placed orders with M/s. Hindustan Devel-
opment Corporation Ltd., West Bengal for
the manufacture and supply of wagons
and coaches;

(b) if so, the details with terms and
conditions thereof; and
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(c) the number of wagons supplied
by the Company during the last three
years, year-wise?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a)
Orders have been placed on this firm for
manufacture and supply of Railway
wagons only. 4

(b) -For the period April-December
'93, orders have been placed on this firm
tor 1585 four wheelers wagons compris-
ing 1042.5 of BCNA type and 542.5 of
BOXN type. During April-November '93,
the firm has delivered 962.5 four wheelers
out of the total order placed. Like all
wagon orders these are essentially fabri-
cation orders under which steel and high
value components such as wheelsets,
bogies, air-brakes, etc., are given as free
supply items to the wagon builders. The
contracted price for payment of fabrication
charges for these two types of wagons is
as under:—

BOXN - Rs. 1,33,913/-

BCNA - Rs. 1,45,907/-

Escalation payment as per price
variation clauses appearing in the con-
tract is also payable and is determined
quarterly in respect of wage escalation
and monthly in respect of bought out item.

(c) Details of wagons supplied by
the firm year-wise during the last three
years are as follows:-

(Figures in four wheelers)
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1990-91 2170

1991-92 2693
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Year No.
1992-93 2678.5
1993-94 962.5

(Upto November '93)

Integrated Wastelands Development
Projects Scheme

*266. SHRI S. B. SIDNAL:
SHRI PARASRAM
BHARDWAJ:

Will the Minister of ENVIORNMENT
& FORESTS be pleased to state:

(a) the main objectives of the Inte-
grated Wastelands Development Projects
Scheme;

(b) the target fixed and the success
achieved under the Scheme during each
of the last three years, State-wise;

(c) the assistance provided by the
Government for this purpose during the
above period, State-wise; and

(d) the further steps being taken by
the Government to make the scheme a
success? >

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) to (d) The information is being col-
lected and will be laid on the Table of the
House.
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[Translation]
Railway Bridge over Ganga River

*267. SHRI VISHWANATH SHAS-
TRI: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government have
conducted any survey for constructing a
railway bridge over Ganga river in Gha-
jipur district of Uttar Pradesh;

(b) if so, the details thereof;

(c) whether the Government have
initiated any action on the survey report;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) Yes,
Sir.

(b) Details of the survey conducted
in 1992-93 for a new B.G. line between
Ghazipur and Tarighat including a bridge
over the River Ganga, are as under:

Length 8.679 KMs
Cost . Rs. 93.59 crores
Rate of return Negative

(c) to (e) The .survey report has
been examined. In view of the negative
retum and the acute constraint of re-
sources being faced by the Railways, the
proposal has been shelved for the pre-
sent.
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[English]
Public Distribution System

*269. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased
to state:

(a) the administrative cost of Public
Distribution System per annum;

(b) whether the Union Government
have any proposal to streamline the sys-
tem to reduce substantially the multiplicity
of cooperative agencies in the distribution
system which add to the cost burden on
the consumers; and

(c) if so, the measures proposed to
be taken to ensure cost reduction for es-
sential items?

THE MINISTER OF CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION (SHRI AK.
ANTONY): (a) to (c) The Public Distribu-
tion System (PDS) is implemented under
the joint responsibility of Central and
State Governments. A number of agen-
cies are involved in making available
commodities to the States and UTs for
distribution through PDS. The field of op-
eration and magnitude is very large and it
is not possible to quantify the administra-
tive cost of PDS per annum. The total
cost of subsidy paid to FCI on all food-
grains including consumer subsidy of
foodgrains and carrying cost of buffer
foodgrains is estimated at Rs. 3000
crores in 1993-94. This represents the
payment made to FCI on their procure-
ment and post procurement operational
costs less realisation effected on the sale
of foodgrains by them. Other agencies
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such as Oil Companies, Coal Companies
are also engaged in making available
PDS commodities, the administrative cost
of which cannot be estimated because
such agencies are also involved in other
commercial transactions. Every effort is
being made to streamline and efficiently
undertake the responsibilities assigned to
one and all. The interests of the con-
sumers and the end cost of PDS items at
affordable level are also kept by the Gov-
ernment in view. Central Government has
advised the States/UTs to give preference
to cooperatives and Civil Supplies Corpo-
rations whenever new fair price shops are
opened particularly in rural areas. Appro-
priate monetary, fiscal policies are initi-
ated for streamlining the distribution oper-
ations with a view to reduce the cost of
operations of distributing essential com-
modities through PDS.

Granite Quarrying

*270. SHRI K.M. MATHEW: Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state the steps
taken by the Government to check the
granite quarrying in forests in view of the
environmental problems and also the loss
to our forest wealth?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
All proposals received from State Gov-
ernments regarding granite quarrying in
forest areas are carefully examined under
the Forest (Conservation) Act, 1980 for
likely adverse effects on environment and
a considered decision is arrived at, after
exploring all alternatives to see that diver-
sion of forest land is the barest minimum.
The compliance of stipulated conditions
like environmental safeguards, compen-
satory afforestation etc. are closely mon-
itored.
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Super Bazar

*272. SHRI CHHITUBHAI GAMIT:
Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether Non Plan expenditure
allocated for Super Bazar for 1993-94 is
less as compared to that of last year;

(b) whether the expansion and
modernisation work of Super Bazar is
likely to be adversely affected as a result
thereof; and

(c) if so, the steps taken or pro-
posed to be taken by the Union Govern-
ment in this regard?

THE MINISTER OF CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION: (SHRI AK.
ANTONY): (a) Government does not allo-
cate any funds for Non-plan expenditure
to Super Bazar.

(b) and (c) Do not arise.

[Translation]
Modernisation of Sugar Mills

*273. SHRI ASTBHUJA PRASAD
SHUKLA: Will the Minister of FOOD be
pleased to state: s

(a) the number of proposals of fi-
nancial assistance for the expansion and
modernisation of the Sugar Mills having
less capacity received from-Uttar Pradesh
during 1993-94;

(b) the number of proposais out of
them cleared so far; and
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(c) the reasons for delay in clearing
the remaining proposals?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP
NATH RAI): (a) Two proposais for finan-
cial assistance for expansion and mod-
emisation of Sugar Mills have been re-
ceived from Uttar Pradesh during 1993-
94, viz., M/s. Seksaria Biswan Sugar
Factory Ltd., Sitapur and M/s. Khalilabad
Sugar Mills Pvt. Ltd., Basti.

(b) The case of M/s. Seksaria
Biswan Sugar Factory Ltd., Sitapur has
been cleared by the Government for grant
of loan to the tune of Rs. 170.60 lakhs.

(c) The remaining proposal of M/s.
Khalilabad Sugar Mills Pvt. Ltd., Basti was
considered by the Standing Committee on
SDF in its meeting held on 19-8-1993 but
was not cleared due to lack of proper fi-
nancial tie-up of the financial outlay for
the project. Thereafter the financial insti-
tutions have increased their share from
Rs. 810 lakhs to Rs. 1155 lakhs (including
the banks' share) subject to approval of
the competent authority. The case will
now be re-considered by the Standing
Committee of SDF in its next meeting
likely to be held on 24-12-1993.

~

[English] s h
Wheat and Sugarcane Cultivation

*274. SHRI ANKUSHRAO RAOSA-
HEB TOPE: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether there has been gradual
decline in the area under wheat and sug-
arcane cultivation during the last three
years;

(b) i so, the details thereof and the
reasons therefor; and
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(c) the steps taken or proposed to
be taken by the Government to increase
the area of cultivation of these crops?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): (a) and
(b) No gradual decline in the area under
wheat and sugarcane cultivation is dis-
cernible in the last three years. However,
variations in area brought under cultiva-
tion of different crops occur every year
due to many factors such as soil and
weather conditions, relative profitability
and prevailing prices etc. The acreage
under two crops in the last three years is
as follows:-

(Area Million hectare)

Year Wheat Sugarcane
1990-91 24.17 3.69
1991-92 23.26 3.84
1992-93 24.43 3.62

(c) The strategy adopted for in-
creasing production of wheat and sugar-
cane is to increase the productivity of
these crops. In case of wheat, a central
sector scheme—Special Foodgrains Pro-
duction Programme for Wheat is being

. implemented in the major wheat growing

states under which provision is made for
distributing certified seeds, micro-nutri-
ents, plant protection equipments, pesti-
cides, etc. As regards sugarcane, the
strategy includes increasing availability of
disease-free quality seeds, plant protec-
tion measures, inter-cropping, improving
soil health conditions, improved manage-
ment of ratoon crops, training of farmers,
etc. Besides, under Sugar Development
Fund, the Central Government also sanc-
tions grants-in-aid to established institu-
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tions for carrying out research aimed at
promotion and development of sugar in-
dustry and for increasing the production of
sugarcane under the project, "Adaptive
Research on Sugarcane” entrusted to
.C.A.R.

[Translation]
Assistance to Gujarat

*275. SHRI N.J. RATHVA: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the total amount of assistance
given to Gujarat for development of agri-
culture during the last two years;

(b) whether the Government of Gu-
jarat has demanded more assistance
during the current year for the purpose;

(c) if so, the details thereof; and

(d) the reaction of the Government
thereto?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): (a) The
approved Plan outlays under State Sector
for Gujarat for 1991-92 and 1992-93 for
agriculture and allied sectors were Rs.
120.48 crores and Rs. 126.26 crores re-
spectively. In addition, assistance was
provided to the State Govemment through
specific Central and Centrally Sponsored
Scheme and short term loans for pur-
chase of inputs.

(b) to (d) The Govemment of Gu-
jarat has requested for short term loan of
Rs. 9 crores for Kharit 93 and Rs. 6
crores for Rabi 1993-94 for purchase of
agricultural inputs. Rs. 6.85 crores has
been released to the State for Kharif
1993.
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Fisheries Development

*276. SHRI BHOGENDRA JHA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government pro-
pose to launch a centrally sponsored
scheme for the production of Makhana
and development of fisheries in the coun-
try especially in Bihar by using modern
technique based on the experience of
Delta region of Andhra Pradesh;

(b) if so, the details thereof; and

(c) the benefit likely to be derived by
the farmers by implementation of the said
scheme?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): (a)
There is no proposal at present for
launching a centrally sponsored scheme
for integrated farming of Makhana and
fish.

(b) and (c) Questions do not arise.

(English]
Skins of Birds/Animals

*277. SHRI G. DEVARAYA NAIK:
SHRI TARA CHAND
KHANDELWAL:
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the authorities at the
National Zoological Park, New Delhi have
recently bumt more than 250 skins of
birds and animals; and

(b) if so, the details thereof and the
reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) and (b) Yes, Sir. Based on the policy
and instructions of the Government, old,
rotten and damaged skins and trophies of
birds and animals that had died in the Na-
tional Zoological Park over the past many
years were examined and passed by an
expert from National Museum of Natural
History on 13-8-93 for ‘destruction. In all,
173 skins and trophies of birds and ani-
mals were ‘bumt in the presence of a
Committee of 6 members including a rep-
resentative of this Ministry on 10th
November, 1993.

Production of Oilseeds
*278. SHRI B. DEVARAJAN:
SHRI D. VENKATESWARA
RAO:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the details of different areas
where different varieties of oilseeds, in-
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cluding oil palm; are being produced at

present;

(b) the details regarding the pro-
duction of oilseeds including oil paim
since the launching of the Technology
Mission on Oilseeds indicating the pro-
grammes implemented so far; and

(c) the extent to which the produc-
tion of palmolein, mustard oil and other
edible oil is likely to be increased as a
result of launching of Technology Mission
on Oilseeds?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): (a) and
(b) Statements | and I/ are enclosed.

(c) With the launching of Technol-
ogy Mission in 1986-87 the production of
oilseeds has increased from 11.27 million
tonnes in 1986-87 to 20.27 million tonnes
in 1992-93. If the present trends conti-
nued it is expected that production target
of 23 million tonnes of oilseeds and 7
million tonnes of oil will be achieved by
the end of VIIi Plan.
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STATEMENT-II

(Prod: Million Tonnes)

Year Production of Area and Production of Oil Palm
Nine Oilseeds

1986-87 11.27 The gestation period is four years and therefore no-
1987-88 12.65 ticeable production can be expected only by the turn
1988-89 18.03 of century. In 1992-93 the production in Kerala was
1989-90 16.92 2232 metric tonnes and A&N Islands 1267 metric
1990-91 18.64 tonnes the old plantations (about 3660 ha. in Kerala
1991-92 18.60 and 1593 ha. in A&N Islands). Three demonstrations
1992-93 20.27 of about 1000 ha. each were taken up in Andhra
1993-94 21.0 Pradesh, Karnataka and Maharashtra 80,000 ha. of
(Target) plantations have been planned during the Vil Plan.

The following programmes have been implemented for increasing the production of

oilseeds including oil palm.

1. Oilseeds Production Programme (OPP) since 1990-91.

National Oilseeds Development Programme (NODP) upto 1989-90.

2.
'3. Oilseeds Production Thrust Programme (OPTP) upto 1989-90.
4.

Cultivation of Red Qil Palm since 1990-91.

" Both schemes were merged in 1990-91 to launch the new scheme, OPP.

Cultural Schemes

"279. SHRI RAM KAPSE: Will the

Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the details of cultural schemes
involving participation of charitable vol-
untary organisations;

(b) the budgetary provision and ac-

tual amount spent on these schemes -
during each of the last three years; and

(c) the method adopted for moni-
toring the implementation of these
schemes? .

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-
JUN SINGH): (a) The Government is op-
erating the following cultural schemes for
the voluntary organisations including the
charitable organisations:—
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S.No.

Name of the Scheme

Scheme of Financial Assistance for the Preservation and Development of Cultural
Heritage of the Himalayas.

Scheme for. Promotion and Dissemination of Tribal and Folk Art and Culture.

Scheme of Financial Assistance for the Development of Buddhist/Tibetan Organi-
sations.

Scheme for Building Grants to Cultural Organisations.
Scheme of Financial Assistance to Dance, Drama and Theatre ensembles etc.

Scheme for Financial Assistance for Centenary/Anniversary Celebration by Vol-
untary Organisations.

Scheme for providing Grant-in-aid to Voluntary Organisations/Societies for Devel-
opment and Maintenance of National Memorials.

Scheme of Financial Assistance for Research Support to Voluntary Organisations
engaged in Cultural Activities.

Scheme of Financial Assistance for Preservation of Manuscripts.

(b) The budgetary provision and years for these Schemes have been as

actual expenditure during the last three under:
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(c) In all the Schemes, grants are
given on the basis of the recommenda-
tions of an expert Committee which con-
siders the grants on the basis of the
organisations past performance, financial
conditions as indicated by the audited
State of accounts in the previous years.
Further, the second and subsequent
instalments of the grant are released on
the basis of the progress report, press
reviews, audited statement of accounts
and utilisation certificate from a Chartered
Accountant. Lastly the performances are
evaluated by experts who are specifically
deputed or invited for the purpose.

Express Trains

‘280. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways has at any
stage examined through its experts or the
Railways Standards and Design Office,
Lucknow, the genesis of frequent collision
of the Express/Mail trains with the sta-
tionary trains particularly goods trains
during the night;

(b) if so, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): (a) to (c)
Analytical studies regarding train colli-
sions have been undertaken by the Rail-
ways. The studies have brought out that
collisions are more during night time be-
tween 0:00 hrs. and 4:00 hrs. mainly due
,tolapsesonthepanoftmindrivetsand
station staff. Night inspections by officers
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and inspectors have, therefore, been in-
tensified during this period of the night.

In addition to the above, drivers
were also screened for adequacy of driv-
ing skills and knowledge of operating
rules and crash training programmes
were arranged for the drivers who were
found wanting. Similarly, crash training
programme for station staff has also been
taken on hand.

In order to prevent collisions at
stations, especially with stationary trains,
track circuiting of the run through lines is
being undertaken vigorously.

Parliamentary Consultative
Committees

2831. SHRI GEORGE FERNAN-
DES: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways has de-
cided to set up two sub-committees of
Parliamentary Consultative Committee to
see implementation of various sugges-
tions of the Members of Parliament; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF); (a) and
(b) 1t has been decided to set up a sub-
committee from amongst members of the
Consultative Committee for the Ministry of
Railways to study the extent of imple-
mentation of the suggestions and to ex-
amine the replies given to the members,
particularly the negative ones on the
points raised by them in the Consultative
Committee Meetings.
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[Translation]
Seizure of Skins and Bones

2832. SHRI VILAS MUTTEMWAR:
SHRI MANIKRAO HODLYA
GAVIT:
SHRI PAWAN KUMAR
BANSAL:
SHRI MOHAN RAWALE:
SHRI LAL BABU RAl:

SHRI SHRAVAN KUMAR
PATEL:

SHRI ARVIND TRIVEDI:

SHRI PANKAJ
CHOUDHARY;

SHIR BAPU HARI
CHAURE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether a large quantity of wild
life skins and bones was seized in Delhi
recently;

(b) if so, the details thereof; and

(c) the action taken by the Govern-
ment in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) and (b) Yes, Sir. A large quantity of
skin and bones was seized in Delhi on
30.8.1993. Besides tiger skins, the
seizure included skins of other endan-
gered species, viz., leopard, black buck
etc. The details of the seizures are given
in the enclosed Statement.

(c) Two persons have been ar-
rested in the above case and a complaint
has been filed in the Court of Law.
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STATEMENT
List of Items Seized on 30th August,
1993.
Ist Seizure:
Tiger skins 6 No.
Tiger bones 162 kg.
lind Seizure:
Lizard skins 43
Tiger bones 125 kg.
Chittal skins 7
Fox skins - 8
Otter skins 128
Tiger cub skins 2
Leopard cat skins 7
Black buck skins 6
Civet cat skins 2
Desert cat skins 2
Jackal skins 1
Leopard paws with claws 50
Fur coat of otter 1
[English]
| Arunachal Express

2833. SHRI JITENDRA NATH DAS:
Will the Minister of RAILWAYS be
pleased to state:
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(a) whether the Government have
taken any steps to run the Arunachal
- Express daily;

(b) if so, when and the details
thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) 5713/5714 Arunachal
Express is now running daily.

(c) Does not arise.

Overbridges on Shoranur-Mangalore
Route

2834. SHRI MULLAPPALLY RAM-
CHANDRAN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government pro-
pose to construct Railway over-bridges
connecting the platforms at any of the
stations on the Shoranur-Mangalore route
and Payyanur station in the Malabar area
of Kerala; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

Asansol Howrah Line

2835. SHRI HARADHAN ROY:

SHRI SATYAGOPAL
MISRA:

Will the Minister of RAILWAYS be
pleased to state:
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(a) whether the Government pro-
pose to provide one more up and down
lines between Asansol and Howrah and
between Howrah and Kharagpur;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c) There is no proposal
for additional lines between Asansol and
Howrah at present. However, for one
more line between Howrah and Kharag-
pur, a survey has been conducted.

[Translation]
Reservation quota at Bareilly Junction

2836. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there is a demand for
increasing reservatioon quota in various
trains of Northern-Railways at Bareilly
Junction; and

(b) if so, the steps being taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) The demand has been exam-
ined and it has been decided to allot the
following additional/fresh quota at Bareilly
Junction w.e.f. 31-1-94.

Train

4555  Bareilly-Delhi — 6 Ist Class

Express
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4308  Bareilly-Mughal — 2 Ist Class
Sarai Express
5652  Jammu Tawi- — 2 st Class

Guwahati Express
Divisional Offices in Gujarat

2837. SHRI KASHIRAM RANA: Will
the Minister of RAILWAYS be pleased to
state:

(a) the number of divisional offices
set up in Gujarat, location-wise;

(b) the criteria laid down to set up a
Divisional Office;

(c) whether the Government pro-
pose to set up some more additional divi-
sional offices in the State during the years
1993 and 1994fand

(d) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) There are three Divisions
whose headquarters are located in the
State of Gujarat; namely Bhavnagar,
Rajkot and Vadodara on the Western
Railway.

(b) Railway Divisions are set-up
taking into consideration the size, work-
load, growth and pattern of traffic and
other operational and administrative re-
quirements consistent with the needs of
economy and efficiency.

(c) and (d) In view of severe
financial constraints, the Railways are not
considering creation of any new Division
for the present.
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[English]
Plantation Policy

2838. SHRI MANORANJAN
BHAKTA: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Government pro-
pose to formulate a plantation policy for
the integrated  development of plantation
crops; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Integrated plans
have been drawn up for development of
plantation crops.

(b) The programmes for develop-
ment of natural rubber, coffee, tea, co-
conut and arecanut are given below:-

Natural Rubber

i) Expansion of area under rubber
cultivation mainly in non-traditional re-
gions and on a limited scale in traditional
regions of Kerala and Kanyakumari Dis-
trict of Tamil Nadu,

ii) Speeding up of replantation of old
and low yielding areas with modren high
yielding cultivators. mostly in traditional
areas;

i) Raise productivity of existing
mature plantations by popularising adop-
tion of modren technology.

Coffee

i) Increased productivity through
water augmentation/irrigation schemes;
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i) Increased productivity through
replanting of the old coffee bushes with
improved, high yielding, disease resistant
varieties; and

ii) Extensive cultivation of the ex-
isting areas.

Tea

i) Short-term measures, such as,
optimisation of inputs and improved cultu-
ral practices;

ii) Medium term measures, such as,
irrigation, drainage, rejuvenation, pruning
and infilling; and

iii) Long term measures, such as,
replanting and extension planting.

Coconut

i) Production and distribution of
quality planting material;

ii) Expansion of area under coconut;,

jii) Integrated Farming in Coconut

Holdings;

iv) Integrated control of pests and
diseases;

v) Popularisation of product diversi-
fication and By-product utilisation tech-

nologies.

Arecanut

i) Control of diseases;
ii) Improving irrigation facilities;

iii) Production and distribution of
seedlings of high yielding varieties.
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Alleged Fraud by SAl

2839. SHRI MOHAN RAWALE: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to refer to the
reply given to Unstarred Question No.
1912 on March 9, 1993 regarding alleged
fraud by SAl officials and state:

(a) the details of officers of the
Sports Authority of India found involved in
the irregularities; and

(b) the appropriate action taken
against them?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT  OF
YOUTH AFFAIRS AND SPORTS) AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI
MUKUL WASNIK): (a) and (b) Or: the ba-
sis of investigations made by the Chief
Technical Examiner (CTE) of Central Vig-
ilance Commission the following members
of the then Finance Committee of Special
Organising Committee (SOC), Bharatiyam
1989, have been held responsible for the
irregularities:-

(i) Vice-Chairman of the Special
Organising Committee;

(ii) Member-Secretary of the Special
Organising Committee;
\
(iii) Executive Director (Finance),
Sports Authority of India; and

{iv) Chief Accounts Officer, Sports
Authority of India.

Since Finance Committee was a
Sub-Commiittee of the SOC, the report of
the CTE needs to be discussed by full
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Committee of SOC to arrive at a conclu-
sion regarding action to be taken against
the officers.

Performance of Navodaya Vidyalaya

2840. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether any assessment has
been made in regard to the working of the
Jawahar Navodaya School at Ghazipur in
Uttar Pradesh recently;

(b) if so, the outcome thereof and
the steps taken thereon; and

(c) the expenditure incurred on
meals to students in that school during
the last three years, year-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE (KUMARI SELJA): (a) and (b) Yes,
Sir. According to information furnished by
the Navodaya Vidyalaya Samiti, an officer
of the Samiti visited the Vidyalaya on
hearing complaints of student unrest. The
Principal was asked to go on long leave
on 6th August, 1993 and was eventually
kept under suspension pending formal in-
quiry. The Vidyalaya accounts have also
been audited.

(c) From December '90 to Septem-
ber '91 Rs. 250/- per child per month.

From October ‘91 to August '92 Rs.
280/- per child per month.

From September '92 to till date Rs.
350/- per child per month.

DECEMBER 21, 1993

Written Answers 80

Messing charges are permissible
for nine months in an academic year.

Krishi Vigyan Kendras in Garhwal
Region

2841. MAJ. GEN. (RETD.)
BHUWAN CHANDRA KHANDURI: Will
the Minister of AGRICULTURE be
pleased to refer to the reply given to
Starred Question No. 299 on August 17,
1993 and state:

(a) whether any special considera-
tion was given to Garhwal Mandal parti-
cularly to Districts Pauri and Chamoli,
while identifying locations for the Krishi
Vigyan Kendras, in view of the fact that
the only source of living in these areas is
agriculture;

(b) if so, the details thereof; and

(c) if not, whether the Government
propose to take the corrective measures
and establish at least one Krishi Vigyan
Kendra in each of the five districts of
Garhwal Mandal?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF AGRI-
CULTURE (SHRI S. KRISHNA KUMAR):
(a) No, Sir.

(b) Question does not arise.

(c) There is already one Krishi
Vigyan Kendra at Ranichauri in district
Tehri Garhwal. Proposals for the
establishment of KVKs in the districts of
Chamoli & Uttar Kashi have been
received. These will be considered as and
when funds are made available for
establishing new KVKs by the
Government of India.
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AC 1st Class Coaches

2842, SHRI AJOY MUKHO-
PADYAY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether AC 1st class coach
from Howrah-New Delhi Poorva Express
has been withdrawn recently;

(b) if so, whether there is any pro-
posal to re-attach it with the above train;
and

(c) if so, when and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c) Poorva Expresses
have been provided with new Air brake
type of stock and Composite Ist Class
-A.C. Coach now being turned out by Inte-
gral Coach Factory will be provided
shortly.

Eco-Label

2843. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to refer to the
reply given to Unstarred Question No.
2469 dated August 10, 1993 and to state:

(a) the stage at which the matter
with regard te the criteria for Eco-labelling
of Food Additives under the Scheme on
labelling of Environmental Friendly
Products, stands at present; and

(b) the time by which the final deci-
sion in the matter is likely to be taken?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
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(a) The criteria for Eco-labelling of Food
Additives under the Scheme on Labelling
of Environment Friendly Products was
notified on 15 February, 1993 for filing
objections. The replies received in
response to the draft notification are
under consideration for finalisation.

(b) The final decision in the matter
is likely to be taken within the next three
months.

Pending Cases before Tribunals

2844. PROF. SAVITHRI LAKSH-
MANAN: Will the Minister of RAILWAYS
be pleased to state: :

(a) the number of cases pending
before the Railway Claims Tribunals,
bench-wise for more than three years at
present;

(b) the number of cases decided
against the Railways during the last three
years; and

(c) the steps proposed to be taken
for settling the pending cases?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Bench-wise position of cases
pending for more than three years is as
under:-

Bench “Cases
Delhi 326
Ahmedabad 1717
Bangalore 345
Bhopal 263
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Bench Cases

Bhubneshwar 52
Bombay 981
Calcutta 33372
Chandigarh 261
Emakulam 17
Gorakhpur 471
Guwabhati 3360
Jaipur 3
Lucknow 2035
Madras 477
Nagpur 3
Patna 254

* Secunderabad 76

About 1000 cases against the Pub-
lic Sector Undertakings and different
Ministries are pending before the Railway
Claims Tribunal as the High Court of
Bombay has stayed further proceedings
in these cases. In most of the cases the
pendency is due to frequent requests
from the parties for time/dates to prove
their claims and produce necessary evi-
dence.

(b) 19963.

(c) The Department of Personnel
had recently revised the nomms of
recruitment of Members in the Tribunals

DECEMBER 21, 1993

Written Answers 84

because of which the on—going process of
selection was slightly delayed and as
such a number of vacancies arose in
various Benches of the Railway Claims
Tribunal. The problem was overcome by
increasing the powers of the single
members in those Benches to the
valuation of Rs. 10,000/- and also the
Members of different Benches were
deputed to adjudicate in those where
there were vacancies so as to speed up
the disposal of cases. Ministry of
Railways have already initiated action to
fill up the vacant posts of Members.

[Translation]
Renovation of Dwarka Temple

2845. SHRI CHANDRESH PATEL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Archaeological Sur-
vey of India has undertaken renovation
work of Dwarka Temple in Jamnagar dis-
trict of Gujarat;

(b) if so, since when the details of
expenditure incurred thereon so far;

(c) whether the Government and lo-
cal authorities have received complaints
from Members of Parliament and other
organisations for poor architecture and
poor quality of stones used in this renova-
tion work;

(d) if so, the details thereof; and

(e) the details of the inquiry con-
ducted in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
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CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SELJA): (a) Yes, Sir.

(b) The conservation works of the
centrally protected temples at Dwarka
have been taken up since 1966-67. The
expenditure on the conservation &
preservation on this temple since 1966-67
upto March, 1993 is Rs. 25, 93, 025.00
lakhs.

(c) to (e) Yes, Sir, complaints were
mainly regarding the quality of stone and
the reproduction of sculptures. Since the
works have been carried out as per the
recommendations of the Expert Commit-
tee and accepted archaeological norms,
no enquiry was needed.

[English]
Farm Consortium

2846. SHRI R. DHANUSKODI
ATHITHAN:
SHRI RAM KAPSE:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether modalities and details
of structure and area of operation of Farm
Consortium to promote agro-based in-
dustries have been worked out;

(b) if so, the details thereof; and

(c) the time by which the final deci-
sion is likely to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINIS-
TER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA KU-
MAR): (a) to (c) Necessary pre-registra-
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tion actions have been completed. The
proposed Small Farmers' Agro-Business
Consortium is expected to be registered
as a Society in the near future. Other as-
pects like organisational structure, area of
operation etc. are under active considera-
tion of the Government.

Upgrading Belapur-Panvel Line

2847. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government have
received a proposal from Maharashtra to
upgrade Belapur to Panvel railway line for
sub-urban commuter service;

(b) if so, the details of the progress
made so far;

(c) whether there is also a proposal
to construct a railway line between
Belapur-Nhava Sheva-Uran; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes Sir.

(b) No final decision has been taken
in the matter.

(c) No, Sir.
(d) Does not arise. b
Subsidies under PDS

2848. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to
state:
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(a) whether there is a constant
pressure from the IMF to cut-down the
"poverty alleviation subsidies under the
Public Distribution System;

(b) whether in view of the enhanced
support prices of agricultural produce like
wheat, rice, sugar-cane, the subsidies are
likely to be increased to maintain the
price-level of these commodities under
PDS at the present level; and

(c) the steps being contemplated to
meet the IMF pressure while retaining the
price level?

THE MINISTER OF CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION AND MINISTER
OF STATE IN THE MINISTRY OF
COMMERCE (SHRI KAMALUDDIN
AHMED): (a) No Sir.

(b) Increase in procurement prices
or support prices would necessarily in-
crease the cost of procurement and post
procurement operational costs. Govern-
ment fixes the prices of commodities dis-
tributed through the Public Distribution
System keeping in view the interests of
the consumers, the need for fiscal con-
solidation and the need for increased pro-
duction of essential commodities.

(c) Does not arise.

Departments/Centres/Programmes in
IIT, Delhi

2849. SHRI GURUDAS KAMAT:
Will the Minister of- HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the roles of Departments/
Centres/Programmes in the Indian
Institute of Technology, Delhi;
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(b) the basic objectives with which
these Departments/Centres and Pro-
grammes were set up;

(c) whether the basic objectives are
being followed in letter and spirit; and

(d) if not, the action taken by the
Government to attain these objectives?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to (d)
The basic objectives of Departments in
the IIT, Delhi were to offer instructions in
Applied Science and Engineering of a
standard comparable to the best
anywhere in the World and to provide
adequate facilities for postgraduate study
and specialised research. Subsequently
additional objectives, viz., leadership in
curriculum planning, laboratory
development and examination system;
faculty development; starting of teaching
and research programmes of
interdisciplinary nature; cooperation with
industry; cooperative links with other
organisations and  reservation in
admissions were assigned to the Institute
in 1970 resulting in establishment of
interdisciplinary Centres/Programmes.
These objectives are being fulfilled by the
Institute.

Budge Budge Thermal Power Project

2850. DR. SUDHIR RAY: Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the proposed 500 MW
Budge Budge Thermal Power Project has
been cleared by his Ministry; and
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(b) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS: (SHRI KAMAL NATH):
(a) and (b) Yes, Sir. The project has been
accorded environmental clearance
subject to certain conditions and environ-
mental safeguards.

New Train from Rajahmundry to
Bombay

2851. SHRI SOBHANADREES-
WARA RAO VADDE: Will the Minister of
RAILWAYS be pleased to state:

(a) whether there is substantial traf-
fic demand for introduction of an Express
Train from Rajahmundry to Bombay to
serve the needs of commuters from
coastal area of Andhra Pradesh; and

(b) if so, the steps taken or
proposed to be taken to introduce such a
train or to extend the newly introduced
Bombay-Secunderabad Express train
upto Rajahmundry?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) The feasibility of run-
ning Konark Express as a separate
through train between Bhubaneswar and
Bombay by delinking it from Minar Ex-
press is being examined. This will provide
more room for Bombay bound passen-
gers of Rajahmundry and coastal Andhra
Pradesh.

(Translation]
Milk Powder Plants in Bihar
2852. SHRI PREM CHAND RAM:

Will the Minister of AGRICULTURE be
pleased to state:
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(a) whether the Government of
Bihar has sought permission from the
National Dairy Development Board for
setting up of milk powder plants and for
dairy development in the State;

(b) if so, the details thereof;

(c) the quantity of milk powder likely
to be produced by these plants;

(d) whether the Government of
Bihar has also sought financial assistance
for this purpose; and

(e) if so, the details thereof and the
action taken by the Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) No, Sir.

(b) to (e) Do not arise.

[English]

Vocational Courses in South Central
Railway

2853. SHRI J. CHOKKA RAO: Will
the Minister of RAILWAYS be pleased to
state:

~

(a) whether his Ministry has
launched a scheme of a two yeas -job
linked full time vocational course com-
mencing from February, 1994,

(b) if so, the number of seats pro-
posed for the South Central Railway for
the said course together with the location
of training centres; and



91 Written Answers

(c) the number of beneficiaries likely
to be benefited under the said scheme in
South Central Railway?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C
LENKA): (a) A two-year, job-linked Voca-
tional Course in Railway Commercial was
introduced at the +2 stage by Central
Board of Secondary Education, in collabo-
ration with the Ministry of Railways from
the academic session 1991-92.

(b) and (c) The Vocational Course
in Railway Commercial is available in 9
schools, one at the headquarters of each
Zonal Railway with a maximum of 40
seats in each school. For South Central
Railway, the Vocational Course in
Railway Commercial is conducted in

Railway Junior College, Lallaguda,
Secunderabad.
[Translation]

Assistance from Abroad

2854. SHRI LALIT ORAON: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the names of the Educational
Organisation which have received finan-
cial assistance from abroad during 1990-
91, 1991-92, 1992-93 and in 1993-94 {ill
30th November, 1993, State-wise;

(b) the names of the countries from
which such assistance has been received
alongwith the names of the organisations,
the details of amount and the purposes
for which it has been received respec-
tively;

{c) whether the Government have
reviewed at its level the utilisation of the

amount for the purposes meant for; and
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(d) if so, the outcome thereof and if
not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SELJA): (a) to (d)
The Information is being collected and will
be laid on the Table of the House.

[English]
Tamluk-Digha Line

2855. SHRI SATYAGOPAL MISRA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the construction work of
Tamluk-Digha Railway line of South East-
em Railways has been started; and

(b) if so, the time limit fixed for its
completion?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) In 97-98 financial year, subject
to availability of resources.

Computerised Booking Offices

2856. DR. K.V.R. CHOWDARY:
DR. C. SILVERA:
SHRI HARI KEWAL
PRASAD:

Will the Minister of RAILWAYS be
pleased to state:

(a) the details of computerised
reservation cum-booking offices presently
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working in different parts of the country
with their locations and their timings of
functioning, Division-wise;

(b) the details of computerised
reservation cum-booking offices proposed
to be opened during 1993-94 with location
State-wise; !

(c) the expenditure likely to be in-
curred thereon;

(d) whether some of the offices pro-
vide return and onward journey reserva-
tion facilities;

(e) if so, the details thereof and if
not, the reasons therefor;

(f) whether the Government pro-
pose to provide return journey reservation
facility at Parliament House Booking Of-
fice; and

(g) if so, facts thereof and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a)

Central Railway
Divisions Location

Bombay Pune

Bombay (VT)

Thane
Kalyan

Kurla
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Divisions

Bhopal

Jhansi

Nagpur

Solapur
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Locatio_n

Bhopal
Habibganj
Gwalior
Agra Cantt.
Nagpur

Solapur

Eastern Railway

Sealdah/
Calcutta Area

Howrah/

Calcutta Area

Danapur

Sealdah

Old Koilaghat
Rabindra Sadan
Tolleygunge
Manjerhat
Dum Dum Jn.
Bidhan Nagar
Ballygunge
Howrah

New Ko\llaghat
Fairlie Place
Bally

Patna

 Mahendrughat
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Divisions Location
Asansol Asansol
Dhanbad Dhanbad
Northern Railway
Lmknow (NR) Varanasi
Lucknow
Ferozpur Ludhiana
Amritsar
Jammu Tawi
Jodhpui Jodhpur
Allahabad Kan;;ur
Allabhabad
Bikaner Bikaner
Ambala Kalka
Shimla
Chandigarh
Ambal
Delhi Division Intemational
Area Tourist Bureau
Baroda House
Railway Board
Karkadooma

Gaziabad

Divisions

Delhi Division/
Area
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Location

I.LR.C.A/NDLS
Parliament House
Delhi Mairi
Nizamuddin
Sarojini Nagar

Kirti Nagar

Delhi Shahdara
New Delhi Station

Noida

North Eastern Railway

Gorakhpur

Gorakhpur

N.F. Railway

Lumding

Guwahati

Southern Railway

Madras

Madras Central
(Moore Market)

Egmore
Mambalam
‘Madras Beach

Tambaram
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Divisions Location Divisions Location
Bangalore Bangalore City South Eastern Railway
Trivandrum Trichur Khurda Road Puri-
Ernakulam Cuttack
Trivandrum
Bhubaneshwar
Paighat Calicut
Waltair Vishakapatanam
Erode
Western Railway
Salem
Bombay Surat
Cannanore
Churchgate
Mangalore
Bombay Central
Coimbatore
Andheri
Tiruchirappalli Tiruchirappalli
Borivilli
Madurai Madurai
Vadodara Vadodara
Mysore Mysore
Ahmedabad
S.C. Railway Padmavati
Hyderabad Kacheguda Pratapnagar
Secunderabad Secunderabad Gandhinagar
A )
Hyderabad Mani Nagar
Darul-Shafa Jaipur (WR) Jaipur
Ameerpet Kota Agra Fort
Vijayawada' Vijayawada Ratlam indore
Guntakal Tirupati Rajkot Rajkot
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Division Location
Bhavnagar Gandhigram
Ajmer Ajmer (One
Message Terminal)

Normally the computerised Reser-
vation Offices on Indian Railways are
functioning from 8 AM. to 8 P.M. from
Monday to Saturday, and from 8 A.M. to 2
P.M. on Sundays. In some locations,
however, the timings have been modified
to suit local workload conditions and
availability of staff.

(b) and (c) The list of new locations
approved for computerisation of reserva-
tion in Works Programme 1993-94.

Locations Anticipated States
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Besides the above, work is in
progress at Tatanagar, Bilaspur, Ranchi,
Jabalpur, Dehradun, Jullundhar, Banga-
lore Cantt, Raipur, Hubli, Muzaffarpur,
Rourkela, New Jalpaiguri which will be
completed in 1994-95, 95-96 and 96-97,

Cost

Solapur 80.00 lacs. Maharashtra
Rajkot 80.00 lacs. Guijarat
Dehradun 30.00 lacs. Uttar Pradesh
Jullundhar 30.00 lacs. Punjab
Salem 25.00 lacs. Tamilnadu
Calicut 25.00 lacs. Kerala
Trichur 25.00 lacs. Kerala
Raipur 25.00 lacs. Madhya

Pradesh
Hubli 30.00 lacs. Kamataka
Ajmer 20.00 lacs. Rajasthan
Delhi Cantt 10.00 lacs. Delhi
Muzaffarpur 20.00 lacs. Bihar

subject to availability of funds.

(d) and (e) Yes Sir. The following
reservation Centres have the return and

onward

reservation facilities

through

computer terminals and automax.

Location/Station

Foreign System from
which facility is
available on Computer
terminals

Madras Central

Bombay, Calcutta,
Delhi, Secunderabad

Bangalore -do-

Trivandrum -do-

Ernakulam Bombay

Madurai Bombay, Calcutta,
Delhi, Secunderabad
on BPT

Tiruchirappalli -do-

Calicut -do-

Cannanore -do-

Coimbatore -do-

Mysore -do-

Trichur -do-

New Koilaghat
Old Koilaghat

Delhi, Bombay, Madras
-do-
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Location/ Foreign System from Location/ Foreign Sysem from
Station which facility is Station ‘which facility is
avaliabie on Lompuier available on Computer
terminals terminals
Patna Madras Jaipur Bombay
Vishakapatnam Madras Bhopal Bombay
Bhubaneshwar Madras, Bombay List of stations with Automax facliity
on Indian Railways
Bombay Central Delhi, Madras,
Secunderabad Saharanpur Guntakal
Churchgate -do- Bareilly Kazipet
Pune -do- Bhatinda Tirupati
Bombay VT Howrah, Delhi, Madras Dehradun Guntur
and Secunderabad ‘
Faizabad Miraz
Ahmedabad -do-
Ferozpur Vasco
Guwahati Bombay, Madras
Jullundhar Asansol
Secunderabad  Madras, Bombay
Meerut Dhanbad
Hyderabad -do-
Kacheguda -do- Haridwar Danapur
.LR.C.A. Bombay, Calcutta and Moradabad Howrah
Madras
Pathankot Mughalsarai
Delhi Main -do- *
Kapurthala Malda Town
Sarojini Nagar -do-
’ Baroda House  Khurda Road
Lucknow -do-
Aligarh Kharagpur
Varanasi -do-
Parliament Ranchi
Jammu Tawi Calcutta and Madras House
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Location/Station  Foreign System from

which  facility s

available on Computer

terminals
Palghat Nagpur (SE)
Madurai Chakradharpur
Bangalore Bilaspur
Mysore Bhusaval
“Tiruchirapalli Jhansi
Ermakulam Solapur
Mangalore Manmad
Coimbatore Jabalpur
Trivandrum Kota
Madras Central Ratlam
Villupuram Rajkot
Secunderabad  Pratapnagar
Vijayawada Bhavnagar
Hubli Surat
Ahmedabad Gudur
Pune Sealdah
Nagpur (CR) Durgapur
Bhopal Adra
Kadinada Waltair
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(f) and (g) Return journey reserva-
tion facility is available at Parliament
House for all trains resident on the Delhi
System. In addition, an Automax terminal
is being installed at Parliament House
which will enable return and outward

reservations ex. Bombay.
i
[Translation]

Jalgaon-Bhusawal Line

2857. DR. GUNAVANT RAMBHAU
SARODE: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government pro-
pose to convert rail line between Jalgaon
and Bhusaval into four lines;

(b) if so, the details in this regard;
and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

(c) Provision of multiple rail fines is
taken up when the carrying capacity of
the existing lines on the section gets satu-
rated, freight intensive sections being
given priority. Jalgaon-Bhusawal section
is already double at present. The current
level of traffic on Jalgaon-Bhusawal sec-
tion does not justify its expansion.

[English]

Construction on Andaman and Nicobar
Coast

2858. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of EN-
VIRONMENT AND FORESTS be pleased
to state:
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(a) whether the Government have
received representations from Union Ter-
ritory of Andaman and Nicobar tor lifting a
ban on carrying out construction activity
within 200 metres from the high sea-water
mark;

(b) if so, the details thereof and the
action taken thereon;

(c) whether at Car Nicobar a few
vegetable markets and community halls
have been constructed by the authorities
under the Jawahar Rozgar Yojana in total
disregard of the orders of the Govern-
ment; and

(d) if so, the action proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) and (b) The Union Territory Adminis-
tration of Andaman and Nicobar have
submitted draft Coastal Zone Manage-
ment Plans wherein a request has been
made for concessions in the Coastal
Regulation Zone in certain cases. No de-
cision has so far been taken by the Gov-
ernment.

(c) and (d)- Information is being
collected and will be placed on the Table
of the House.

Study Material to Students

2859. SHRIMATI SUSEELA
GOPALAN: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether centres were allotted to
the students seeking admission in the
National Open School, Delhi for collection
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of study materials and confirmation of
their admission;

(b) if so, the details thereof;

(c) whether the study material has
been issued to all the students by the
National Open School, Delhi or by the
centres allotted for the purpose;

(d) if not, the reasons therefor; and

(e) the time by which study material
is likely to be provided to students and
their admission confirmed?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SELJA): (a) and (b)
Admission in National Open School
(NOS) is made through 300 accredited in-
stitutions  (Als) spread throughout the
country. The distribution of study material
to the students admitted in NOS is done
through the Als.

(c) The study material has been
issued to all the students by the NOS
through the Als.

(d) and (e) Do not arise.

Over-Bridges in Kerala
\

2860. SHRI KODIKKUNIL SURE-
SH: Will the Minister of RAILWAYS be
pleased to state:

(a) whether two important over-
bridges at Mylon and Nedumpayikulam on
Quilon-Madras metre gauge in Kerala are
to be reconstructed;
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(b) if so, the time by which these
are likely to be started; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS (SHRI
K.C. LENKA): (a) No, Sir.

(b) and (c) Do not arise.

Fishing harbours/Landing centres in
Kerala

2861. SHRI THAYIL JOHN AN-
JALOSE: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the details of proposals for set-
ting up of fishing harbours/landing centres
in Kerala pending with the Union Gov-
emment; and

(b) the time by which these
proposals are likely to be sanctioned?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE
MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE (SHRI S. KRISHNA
KUMAR) (a) and (b): The proposal for de-
velopment of Stage-ll Fishing Harbour at
Thangassery in Kerala is under scrutiny of
the appraisal agencies, and a commit-
ment regarding the sanction or the time
frame does not appear to be feasible at
present.

Barak Valley Railway Line

2862. SHRI UDDHAB BARMAN:
Will the Minister of RAILWAYS be
pleased to state:
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(a) whether a study team consti-
tuted by the Planning Commission has
recommended a broad gauge railway line
to Barak Valley as an alternative to the
present Lumding-Badarpur-Silchar metre
gauge lines; and

(b) if so, the details of recommen-
dations of the study team?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

Temples of Jajpur, Orissa

2863. SHRI ANADI CHARAN DAS:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the proposal for pro-
viding central protection to the Temples of
Varahanath and Trilochaneswar is pend-
ing with the Directorate of Archaeological
Survey of India since January, 1993;

(b) if so, the reasons for delay in
providing central protection to these
ancient temples at Jajpur; and

(c) the time by which the above
proposal is likely to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT  OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
Yes, Sir. Steps have already been taken
by the Archaeological Survey of India to
verify the revenue data and declare
Varahanath and Trilochaneswar temples
as centrally protected monuments.
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(c) After inviting objections from the
public through preliminary notification, the
matter will be considered regarding final
notification for protection.

Pureline Poultry Breeding Programmes

2864. SHRI GOPI NATH GAJAPA-
THI: Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Department of Ani-
mal Husbandry and Dairying has taken up
pureline poultry breeding programme in
various States, and if so, the details
thereof;

(b) whether any such programme
has been undertaken in Orissa; and

(c) if so, the steps taken to achieve
its objectives and targets so far,
especially in Orissa?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) The Department of
Animal Husbandry & Dairying has taken
up pureline poultry breeding programme
at the Central Poultry Breeding Farms
located in the States of Karnataka,
Maharashtra, Orissa and Union Territory
of Chandigarh.

(b) Yes Sir.

(c) A strain cross variety of poultry
stock known as "Kalinga Brown" has
been developed and released at the Cen-
tral Poultry Breeding Farm, Bhubaneswar,
Orissa. The farm has also supplied about
31,000 parent stock chicks during 1991-
92 and about 30,000 during 1992-93
against the annual target of 21,000
parents stock chicks. However, the De-
partment has taken following further steps
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for increasing the production and supply
of chicks at the farm:—

(i) Intensive campaigning with the
State Governments and Poultry Corpora-
tions/Federations.

(ii) Proposal to establish poultry
complexes to create additional demand.

(iii) Proposal to streamline National
Poultry Breeding Programme.

(iv) Proposal to provide marketing
support.

Passenger Amenities

2865. SHRI RAMCHANDRA
MAROTRAO GHANGARE: Will the Min-
ister of RAILWAYS be pleased to state:

(a) whether the Nagpur-Bombay
Vidarbha  Express, Nagpur-Kolhapur
Maharashtra Express, Nagpur-Dadar
Sewagram Express and Nagpur-Hazrat
Nizamuddin Express trains are running
late;

(b) if so, the reasons therefor;

(c) whether passenger amenities
like drinking water, electricity and cleanli-
ness of coaches in these trains are inad-
equate;

A Y
(d) whether pantry cars and AC-2
tier coaches have not been attached to
the above trains;

(e) if so, the reasons therefor; and

(f) the steps proposed to be taken
to provide such basic amenities in these
trains?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) These trains run late
sometimes due to certain factors like
alarm chain pulling by miscreants, acci-
dents, bandhs, strike, equipment failures
etc.

(c) No, Sir.

(d) to (f) AC-2 tier coaches are
available in the said trains. As a matter of
policy, Pantry Cars are provided on cer-
tain selected long distance mail/express
trains, where due to timings, stoppages
etc. catering from static units is not feasi-
ble subject to availability of pantry cars as
well as room on trains. There is also an
acute shortage of pantry cars as prefer-
ence is given to production of passenger
carrying coaches. However, instructions
exist to strengthen the facilities in static
catering units to effectively meet passen-
gers' requirements.

Madras Central-Madras Egmore Lines

2866. SHRI K. RAMAMURTHEE
TINDIVANAM: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government pro-
pose to .connect Madras Central and
Madras Egmore by rail under the uni-
gauge conversion plan underway;

(b) if so, the time by which the work
is likely to commence; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) Work is already in progress.

DECEMBER 21, 1993

Written Answers 112

(c) Does not arise.
Beggars in Trains

2867. SHRI AVTAR SINGH
BHADANA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government are
aware of the increasing number of beg-
gars in running trains; and

(b) the concrete measures taken by
the Government to remove these beggars
from the running trains and the Railway
Platforms?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! K.C.
LENKA): (a) and (b) Some complaints
about begging in trains have been re-
ceived. Begging in trains and on station
premises is an offence under Section 144
of the Railway Act, 1989. Regular checks
are conducted by the Railway Commer-
cial Officials with the help of Government
Railway Police and Railway Protection
Force personnel to apprehend beggars in
trains and at the station premises. The
persons so apprehended are dealt with in
accordance with the law of the land.

Railway Divisions in Western Railway

2868. DR. K.D. JESWANI: Will the
Minister of RAILWAYS be pleased to
state:

(a) the numbe: of proposals for
opening new Divisions in Western Rail-
way received by the Govemment, Divi-
sion-wise;

(b) the number out of them ac-
cepted, Division-wise; and
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(c) the criteria adopted in accep-
tance of these proposals?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Government have received
suggestions/proposals for the opening of
new Divisions at Ahmed-
abad/Gandhinagar and Surat on Western
Railway.

(b) and (c) New Railway Divisions
are set-up taking into consideration the
size, workload, growth and pattern of traf-
fic and other operational and administra-
tive requirements of the Railways consis-
tent with the needs of economy and effi-
ciency. Prevailing financial constraints
have, for the present, precluded the pos-
sibility of going in for any new Division on
the Railways.

Poaching in Shimilipal National Park

2869. DR. KRUPASINDHU BHOL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government are
aware of the increase in the poaching of
wild animals, particularly tigers, in Shimili-
pal National Park in Orissa;

(b) if so, the details thereof; and

(c) the steps taken to stop poaching
of rare species in that National Park?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) The State Government of Orissa has
intimated that there has been no increase
in the incidence of poaching in Similipal
National Park.
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(b) Does not arise.

(c) Constant patrolling and other
protection measures namely setting up of
anti-poaching camps, improved commu-
nications etc., have been taken to stop
poaching.

Prawn Farming

2870. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government pro-
vide loans for developing prawn farming;

(b) if so, the maximum amount of
loan fixed under this scheme and the
norms prescribed by Government for eli-
gibility; and

(c) the total number of persons
benefited by this loan scheme during
each of the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINIS-
TER OF STATE OF THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) to (c) The Government do
not have any scheme for providing loans
directly to the benéficiaries for developing
prawn farming. However, some of the fi-
nancial institutions and cooperative or-
ganisations provide loan to entrepreneurs
for development of fisheries including
prawn farming. The National Bank for
Agriculture and Rural Development
(NABARD) provides re-financing facilities
to the Commercial Banks which advance
term loans for the purpose.
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Trains between Andhra Pradesh and
Bombay

2871. SHRI R. SURENDER
REDDY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is proposed introduce
some new trains and increase frequency
of some of the existing trains between
Andhra Pradesh and Bombay; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) The possibility of
running Konark Express as a separate
through train to Bombay with Minar Ex-
press as an independent train between
Bombay and Secunderabad is under ex-
amination. Besides, introduction of a new
train between Bombay and Trivandrum
via Andhra Pradesh is agreed to in princi-
ple.

[Translation]

Restoration of train between Gorakh-
pur-Lucknow

2872. SHRI RAMPAL SINGH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether a train running between
Gorakhpur-Lucknow in Uttar Pradesh has
been withdrawn;

(b) whether representations have
been received from various sections of
the society and from Members of Parlia-
ment to restore the above train; and

(c) if so, the reaction of the Gov-
ernment thereto?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) and (c) Representations re-
ceived for restoration of the train are be-
ing examined and action as found feasible
and justified will be taken.

[English]
Construction on Daman and Diu Coast

2873. SHRI'D.J. TANDEL: Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government have
taken a decision to allow construction of
Hotels for promotion of tourism on the
Coastal belt of Daman and Diu and if so,
the details thereof;

(b) whether this decision is applica-
ble to few Hoteliers only ignoring the gen-
eral demand of public in the same area;

(c) if so, whether the concession is
proposed to be extended to persons on
coastal belt of Daman and Diu alone; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) to (c) The Govemment has approved
the Coastal Zone Management Plan for
Daman. Certain pockets in the Plan have
been identified for tourism development.
The decision is applicable to all hotels
coming in those pockets.

Concessions regarding relaxation in
distance have been provided uniformly
throughout the coastal beit in the Plan.
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The Coastal Zone Management
Plan for Diu has not been finalised.

(d) Does not arise.

Jobs on Compassionate Grounds

2874. SHRI AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) the number of requests/appeals
received by his Ministry from the wards of
deceased employees of the Northern
Railway for providing them jobs on com-
passionate grounds during 1993;

(b) the action taken thereon; and

(c) time by which the jobs are likely
to be provided to such dependents of de-
ceased railway employees?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) No requests as such
from the wards of deceased employees
are generally received in the Ministry of
Railways as it is within the competence of
the General Manager, Northern Railway
to decide such cases as per the extant in-
structions. Only the cases requiring relax-
ation of the time limit/criteria, etc. are re-
ferred to the Ministry of Railways with the
personal approval of General Manager.
On receipt, the same are considered
sympathetically keeping compassion in
view.

(c) It is difficult to fix any time limit
for the appointment on compassionate
grounds as the same depends upon sev-
eral factors like availability of suitable va-
cancy, wards becoming major etc.
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Railway Travellers Service Agents

2875. DR. C. SILVERA: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number of Railway Trav-
ellers Service Agents in Railways, zone-
wise;

(b) the details of reservation quota
and commission fixed for them; and

(c) whether they are accorded pri-
ority in reservation quota over ordinary
persons?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a)

Railway No. of RTSA
Central 38
Eastern 70
Northern 87
North-Eastern 3
Northeast Frontier 25
Southern 42
South-Central 14
South-Eastem 19
Western t 41

(b) According to Authorisation of
Rail Travellers' Service Agents Rules
1985 as amended from time to time, RT-
SAs have been authorised to charge not
more than Rs. 15 per passenger as ser-
vice charges for securing reservation in
classes other than sleeper class and Rs.
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10 in the sleeper class. In case where the
reservation for more than one passenger
is secured on the same requisition slip,
the service charges shall not exceed
Rs. 10 per passenger in excess of the first
passenger in the case of classes other
than sleeper class and Rs. 5 per
passenger for sleeper class. No
reservation quota has been fixed for
RTSAS.

(c) No, Sir.

[Translation]

Coaches in Western Railway

2876. SHRI  SATYNARAYAN
JATIYA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the number of coaches
in trains of the Western Railway are suffi-
cient to meet the demand of passengers
traffic; and

(b) the number and types of railway
coaches demanded and actually provided
to the Western Railway during the year
1993-947

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! K.C.
LENKA): (a) and (b) Available coaches on
Westem Railway are, by and large, ade-
quate to meet the present level of pas-
senger traffic. About 200 coaches are
being provided to Westem Railway from
new builds in 1993-94. Coaches are al-
lotted to various zonal railways depending
on the requirement for replacement, addi-
tional services etc.
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[English]
Management Courses

2877. SHRI PRITHVIRAJ R, CHA-
VAN: Will the Minister of HUMAN ‘RESO-
URCE DEVELOPMENT be pleased to
state:

(a) whether the Government pro-
pose to conduct an entrance test for ad-
mission to management courses on All
India basis;

(b) if so, the details of the pro-
grammes chalked out in this regard; and

(c) the name of body authorised to
conduct such examination?

THE DEPUTY MINISTER IN THE

. MINISTRY OF HUMAN RESOURCE DE- .

VELOPMENT  (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to (c)
There is no such proposal at present
under consideration.

Passenger Advisory Committees

2878. SHRI SYED SHAHABUDDIN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Passenger Advisory
Committees have been constituted in the
Eastern and North Eastern Railways;

(b) if so, the composition of these
Committees ‘and the dates of their con-
stitution;

(c) the number of meetings of these
Committees held during the year 1993;
and
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(d) the procedure being adopted for
consideration and implementation of the
rgcommendations and suggestions made
by these Committees?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!I K.C.
LENKA): (a) to (d) Zonal Railway Users’
Consultative Committees have been con-
stituted and are functioning on Eastern &
North Eastern Railways for the two-year
term ending on 30.4.1994. These Com-
mittees consist of the Members of Parlia-
ment, Members of State Legislative As-
semblies/Councils, representatives of the
Registered Passengers Associations,
Chambers of Commerce, concerned
State Government, Consumer Protection
Organisation, Agricultural Associations,
elected members from each Divisional
Railway Users Consultative Committees
and "special interests". During the year
1993, three meetings each on North
Eastern and Eastern Railways were held.
These Committees are consultative in
character and the suggestions made by
the Members are examined and imple-
mented wherever feasible.

Tea Stalls

2879. SHRI RAM NAIK: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Railways have
taken a policy decision not to sanction tea
and other refreshment stalls on the Mum-
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bai (Bombay) Subruban Railway Stations
of Western Railway and Central Railway;

(b) if so, the details thereof;

(c) the details of tea and other re-
freshment stalls sanctioned during 1992
and 1993, station-wise and platform-wise;
and

(d) the criteria adopted for sanc-
tioning the stalls?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) In view of growing
congestion on platforms a ban has been
imposed on the Zonal Railways on in-
crease in the number of stalls, trolleys,
vendors etc., at many important stations.
Keeping in view importance of suburban
stations in Metropolitan cities including
Bombay, the ban is also applicable
thereon.

(c) A statement is attached.

(d) The criteria being followed nor-
mally is to invite applications through
press notifications for selection of re-
puted, professional and experienced con-
tractors. Preference is given to SC/ST
candidates for allotment of cater-
ing/vending licences at small and road-
side stations. Besides, norms are also
relaxed in exceptional cases with the
Government's approval. s

STATEMENT
Western Railway

S.No. Station Nature of Contract Platform No.
1.  Andheri Tea Stall 4/5
" 1

2. Goregaon
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S.No. Station Nature of Contract Platform No.
3. Santacruz " 2/3
4. New Bandra Terminus " 1
5. -do- " 1
6. Vasai ) " 2/3
7. Virar " 2/3
8. Dahisar " 2
9. Virar : 2/3

10. Marine Lines " 1
11.  Nalla Sopara " 2
12.  Andheri ! 4/5
13. New Bandra Terminus " 1
14.  Mira Road " 2
15.  Virar " 2/3
16. Bombay Central Local " 2/3
17. Grant Road " 1

Central Railway

1. Thane Tea Stall 6

2. Kurla Terminus " Main Concourse Hall
3. Karjat . 213
4. lgatpuri " 2/3
5. Kalyan " Home Platform

6. Mankhurd " New Platform

7. King's Circle " 2

8. Masijid " Foot Over Bridge.




125 Written Answers
Faculty of Commerce and Business

2880. DR. KARTIKESWAR PATRA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have
formed a faculty of Commerce and Busi-
ness in the Delhi University and propose
to form a Department of Financial Studies
in the South Delhi Campus this year; and

(b) if so, the details thereof along-
with the details of activities being under-
taken by the said faculty?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT  OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a)
Creation of a Faculty of Commerce and
Business in the University of Dethi and
a Department of Financial Studies under
this Faculty has been approved by the
Visitor of the University.

(b) The University is in the process
of constituting the said Faculty and the
details of its activities would be worked
out after it has been constituted in accor-
dance with the Act, Statutes and Ordi-
nances of the University.

Safdar Hashmi Memorial Trust

2881. SHRI RAM KAPSE:
SHRI AVTAR SINGH
BHADANA:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

{a) whether various organisations of
Teachers have represented to the Gov-
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ernment to probe into the links between
his Ministry and Safdar Hashmi Memorial
Trust (Sahmat) in respect of funds al-
legedly diverted to Sahmat; and

(b) if so, the details thereof and the
action taken by the Government in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT  OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
While no such representation has been
received in the Department of Culture the
information in respect of other Ministries/
Departments of the Government of India
is being ascertained.

Circular Railway in Calcutta

2882. SHRI AMAL DATTA:
SHRIMATI MALINI
BHATTACHARYA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any plan to
complete the construction of Princepghat
to Majherhat section of Circular Railway in
Calcutta; and

(b) if so, the details thereof and if
not, the reasons therefor? .

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) Feasibility of exten-
sion of Circular Railway from Princepghat
to Majherhat (5.5 Km.) was examined, in
consultation with the Calcutta Port Trust
(CPT) authorities as the alignment passes
through CPT land. CPT authorities have
not agreed to part with the requisite land.
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Metro Railway in Calcutta

2883. SHRI NIRMAL KANTI
CHATTERJEE:
SHRIMATI MALINI
BHATTACHARYA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether Metro Railway in Cal-
cutta is likely to be completed within the
specific period; and

(b) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Non-availabilty of adequate
funds and delay in providing land by the
Government of West Bengal.

Miligation Plan for Indigenous People

2884. SHRI CHANDRA JEET
YADAV:
SHRI RAM VILAS
PASWAN:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have
conducted any study regarding the num-
ber of indigenous people in the country
and the areas where they are settled;

Ab) if so, the details thereof and the
existing means of resources for their
livelihood;
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(c) the various programmes, if any,
taken up by the Government for their
economic and social development stating
the result achieved;

(d) the projects funded by the World
Bank in the areas covered by the indige-
nous people and how it has adversely af-
fected them; and

(e) the details of the "miligation
plans” if any evolved by the Government
for the betterment of the indigenous peo-
ple?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT  OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) No
survey of the indigenous people has been
conducted. The Anthropological Survey of
India has conducted a nationwide survey
of all communities of India under its
‘People of India' project, covering all
possible aspects and the results are being
published in a series of publications. It
has been observed from this survey that
the whole of India is a kshetra and an
ndian is a migrant par excellence.

(b) to (e) Do not arise.
[Translation]
Temporary Employees of FCI

2885. SHRI RAM PRASAD
SINGH:
SHRI MANJAY LAL:

Wil the Minister of FOOD be
pleased to state:

(a) the number of temporary
labourers of the Food Corporation of India
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working in the godowns and other places
in the country, State-wise;

(b) the criteria/policy adopted in
regularising the said labourers; and

(c) the number of labourers regu-
larised during the last three years but
were removed and other labourers em-
ployed for the work?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP
NATH RAI): (a) Number of labourers en-
gaged in the FCI for handling foodgrains
varies from day to day depending on the
volume of work involved. Besides that, the
Corporation has no control over the num-
ber of labourers engaged through the
Mate/Workers Management Committee,
Cooperative Society and Contract sys-
tems. Exact number of labourers engaged
is, therefore, not available.

(b) They are considered for regu-
larisation by adopting a certain set of ob-

jective criteria such as the quantum of -

work available, the period for which the
work is available and the workload norms
as would be applicable for a day, per
workman employed after the appropriate
authority under the Contract Labour
(Regularisation & Abolition) Act, 1970 is-
sues notifications prohibiting employment
of contract labour infunder the Corpora-
tion.

(c) Based on the above crite-
riapolicy FCI has regularised 6796 tem-
Porary/contract labourers during the last 3
years. As the regularised labour was in-
ducted from among the labourers already
working under contract system the ques-
tion of removal of any labour by FCI does
not arise.
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[English]
Delegations to Abroad

2886. SHRI HARISINH CHAVDA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of delegations sent
abroad by his Ministry during the last two
years;

(b) the name of the countries visited
by these delegations;

(c) the amount spent on each dele-
gation; and

(d) the results achieved therefrom?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) to (d)
Information is being collected and will be
laid on the Table of the House.

[Translation]

Parikrama Sewa

2887. SHRI SURYA NARAYAN YA-
DAV: Will the Minister of RAILWAYS be
pleased to state:

A )
(a) whether the Govemment have
considered the possibility of further ex-
pansion of Parikrama Sewa in Delhi;

(b) if so, the policy formulated in this
regard;

(c) whether any survey has been
conducted for this purpose; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.
[English]
Charges on Fishing Hafbours

2888. PROF UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether there is any move to
reduce the berthing and docking charges
in fishing harbours in order to encourage
the Indian Fishing industry,

(b) Whether any study has been
conducted to identify the difficulties being
faced by the industry; and

(c) if so, the findings thereof and the
steps being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL

ENERGY SOURCES AND THE MINIS-
TER OF STATE IN THE MINISTRY OF

AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) No, Sir.

(b) and (c) In-order to examine the
scope for reducing the user charge levied
on the fishing vessels Government ap-
pointed a Committee in August, 1993 to
look into the scale of various user charges
fixed by Port Trust at major fishing har-
bours. The main recommendations of the
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Committee include that no fees should be
levied on traditional fishing craft while
berthing and docking charges are to be
fixed on other type of fishing vessels on
the basis of actual cost incurred on ser-
vices provided to them. It is understood
that the Port Trusts are fixing and revising
charges in the light of these guidelines.

Recruitments Criteria

2889. SHRI MUHI RAM SAIKIA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether criteria of shortlisting
applications for recruitment to different
posts of teachers in Kendriya Vidyalayas
has recently been modified; and

(b) if so, the details thereof and the
reasons therefor?

THE DEPUTY MINISTER IN THE:
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT  (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a)
Applications for various categories of
teaching posts were shortlisted in 1993 on
the basis of a weightage scale for
converting academic and professional
achievements/qualifications of the candi-
date. A statement showing the weightage
scale adopted for the purpose is attached.

(b) For the purpose of Post Gradu-
ate Teacher, the weightage for academic
achievements/qualifications has been rel-
atively enhanced by the competent
authority in order to provide for more
emphasis on the competence and
knowledge of the candidate in the subject
area.
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[Translation]
Fisheries in Gujarat

2890. SHRI DILEEP BHAI
SANGHANI:
SHRI CHITUBHAI GAMIT:
SHRI SOMJIBHAI DAMOR:
SHRI N.J. RATHVA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the details of the schemes ap-
proved during 1992-93 and 1993-94 to
promote fisheries alongwith prawn farm-
ing in Gujarat;

(b) the assistance provided by the
Union Government during the above pe-
riod, scheme-wise;

(c) the progress made so far
scheme-wise; and

(d) the schemes proposed to be
launched in near future?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINI-
STER OF STATE IN THE MINISTRY OF
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AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) Some of the major schemes
in operation. in the country including
Guijarat for promotion of fisheries during
1992-93 and 1993-94 are as under:-

(i) Freshwater Aquaculture

(i) Integrated Brackishwater Fish
Farm Development

(ii)  Providing fishing harbour facilities
at Minor ports

(iv)  Motorisation of Traditional Craft

(v) Re-imbursement of Excise Duty
on High speed Diesel Oil

(vi) Inland Fisheries Statistics

(vii)  Assistance for strengthening fish
marketing

(viii)  Group Accident Insurance
(ix) Establishment of Model Villages
(x) Savings-cum-Relief for fishermen
In addition, the Marine products Ex-
port Development Authority (MPEDA) un-
der the Ministry of Commerce has also

been implementing a scheme for
development of shrimp farming.

(b) Scheme :
" {Rs. in lakhs)

Amount released to Govt. of Guiarat

1992-93 1993-94Yo date

(i) Freshwater Aquaculture

(i) Integrated Brackishwater. Fish
Farms Dev.

(i)  Providing fishing harbour
facilities at minor ports

15.00 17.00
11.50 10.75
30.56 61.86
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Amount released to Govt. of Gujarat

1992-93 1993-94 to date

(iv) Motorisation of Traditional Craft

(v) Re-imbursement of excise duty on
HSD Oil

(vi) Inland Fisheries Statistics

Assistance for strenghtening
fish marketing

(vii)

(viii)  Group Accident Insurance

3.00 -
170.60 133.00
2.26 0.76
10.00 -
1.38 -

(c)  Fish Farmers' Development
Agencies have brought about 27,004 ha.
water area under fish culture and trained
about 7037 fish farmers in improved
methods of fish farming until 1992-93.
Under the Scheme for Integrated Brack-
ishwater Fish Farms Development a
demonstration-cum-training centre  for
brackishwater fish farmers was sanc-
tioned during 1993-94 at Matwed, in
Gujarat. The BFDAs have so far
undertaken development of about 250 ha.
brackishwater land for shrimp farming.
The achievements in implementation of
prawn farming promotional activities in the
state by MPEDA include coverage of
8971 ha. area under macro & micro
survey, development of 382 ha. of area
with technical assistance, training of 340
farmers and supply of 114 lakh seed. 3
Fish Landing Centres at Magoddungari,
Dholai and Chorwad were sanctioned
during 1992-93 in Gujarat. A minor fishing
harbour at Jakhau at a cost of Rs. 11.43
crore was sanctioned with 100% central
assistance during 1993-94. Sanction has
been given for motorisation of 60 draft.
Under the scheme for Inland Fisheries
Statistics, 3 districts of the state have
been surveyed to estimate the resources

under ponds & tanks. The state has also
completed the survey work of resources
under reservoirs. Construction of capital
items under the inland fish marketing
scheme has been initiated by the State
Government. Approval has been given for
3 model fishermen villages in the state so
far. A total number of 28,000 active
fishermen were insured during 1992-93,

(d) Action is being taken to launch
schemes for resource enhancement
through artificial reefs and mariculture.

(English]
Wildlife (Protection) Act, 1972

2891. SHRI UDAY PRATAP
SINGH:  Will  the  Minister of
ENVIRONMENT AND FORESTS be
pleased to state:

(a) the number of cases registered
under the Wildlife (Protection) Act, 1972
during each of the last three years; and

(b) the number of cases out of them
disposed of upto October, 19937
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THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(b) Information is being called for from the
State Governments and will be laid on the
" Table of the House.

Reimbursement of Losses to NDDB

2892. SHRI RABI RAY:
SHRI GUMAN MAL
LODHA:
SHRI SANAT KUMAR
MANDAL:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the total amount outstanding for
reimbursement by the Government to the
National Dairy Development Board
(NDDB);

(b) the mechanism envisaged for
the reimbursement of all the losses on
account of Market Intervention Operation
and crediting of surpluses to a market in-
tervention fund; and

(c) the reasons for delay in reim-
bursement and the steps being taken to
clear the outstanding?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE MINIS-
TER OF STATE.IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) Against a claim of Rs.
24282 crores by NDDB  for
reimbursement of losses incurred under
Market Intervention Operation (MIO)
during 1991-92 and 1992-93 in
oilseeds/edible oil an amount of Rs. 10.56
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crore was reimbursed to NDDB in March,
1992,

(b) and (c) Now, there are no sur-
pluses for being created to market. inter-
vention fund. The question of reimburse-
ment of losses is under consideration.

Crop Insurance Scheme

2893. DR. AMRITLAL KALIDAS
PATEL: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Government pro-
vide any financial assistance to the farm-
ers in case of damaged crops due to nat-
ural calamities; and

(b) if so, the assistance provided to
the Government of Gujarat during the last
three years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI .
ARVIND NETAM): (a) Under the existing
scheme of financing relief expenditure,

the State Governments undertake relief - -

measures in the wake of natural calami-
ties using the corpus of the Calamity Re-
lief fund. The relief measures undertaken
by the State Govemments include
agricultural input subsidy, assistance for
removal of sand from sand casted land
etc. A State Level Committee under the
Chairmanship of Chief Secretaly has
been empowered to decide on the items
and norms of assistance.

(b) During the last three years, an -
amount of Rs. 63.75 crores each has
been released to Government of Gujarat
as Central share of the Calamity Relief
Fund. T
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Edible Oil

2894. SHRI RAM VILAS
PASWAN:
SHRI GEORGE
FERNANDES:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether thousands of tons of
edible oils stored by the .National Dairy
Development Board for years together got
spoiled and had become unfit for con-
sumption;

{b) if so, the total quantity of edible
oils which have become unfit for con-
sumption due to long storage;

(c) the reasons for not disposing of
the edible oil within the reasonable time;

(d) whether the Government have
made any inquiry in this regard and if so,
the outcome thereof; and

(e) the action taken by the Govern-
ment in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF AGRI-
CULTURE (SHRI S. KRISHNA KUMAR):
(a) to (e) Under MIO, the NDDB is re-
quired to procure and stock oils and carry
inventory of oils to lean seasons. When-
ever the availability of edible oils im-
proves, the stocks of oil under MIO have
to be carried forward for a much longer
period. This alongwith the accumulation of
bottom cargo over a period, at times,
results in certain quantity of low quality
oils which, though unfit for direct human
consumption, can be used after refining.
All feasible precuations have been taken
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by NDDB to ensure that maximum stocks
under MIO are disposed of as quality
edible oils.

Public Utility Commission

2895. SHRI SHANTARAM
POTDUKHE:
SHRI SANAT KUMAR
MANDAL.

Will the Minister of CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to
state:

(a) whether the recommendations
of the working group for setting up of
Public Utilities Regulatory Commission
(PURC) to redress consumer grievances
against Railways, Posts and Telegraphs,
Power Cos; Department of Tele-Commu-
nications, Banking and Insurance sectors
have been finalised;

(b) if not, the reasons therefor; and

(c) whether it is proposed to protect
the consumers against these Depart-
ments particularly in the context of the in-
effectiveness of the existing grievances
machinery set up by them?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC
DISTRIBUTION AND MINISTER OF
STATE IN THE MINISTRY OF
COMMERCE (SHRI KAMALUDDIN
AHMED): (a) and (b) The Working Group
which ‘was constituted to consider setting
up of Public Utiites Regulatories
Commission in the country had already
submitted its report to the Government
and the same was discussed in the XIV
meeting of the Central Consumer
Protection Council on 31st July, 1993.
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(c) The Government has enacted
the Consumer Protection Act, 1986 to
protect the constimers against the defi-
cient services provided by these Depart-
ments. Under this Act, a three tier redres-
sal agency has been set up at the na-
tional, state and district levels to provide
simple and effective redressal to con-
sumer grievances.

[Translation]

Railway School in Bhojudih

2896. SHRI BIR SINGH MAHATO:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government pro-
pose to open 10+2 school in Bhojudih un-
der South Eastern Railways;

(b) if so, the details thereof; and

(c) the time by which the school is
likely to start functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRiI K.C.
LENKA): (a) to (c) Upgradation of existing
schools to higher classes is a continuous
process depending upon need occurring
from time to time. Currently, there is no
proposal with the Ministry of Railways to
start classes upto 10+2 standard in Bho-
judih High School.
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[English]
Pesticide Poisoning

2897. DR. R. MALLU: Will the Min-
ister of AGRICULTURE be pleased to
state:

(a) whether all the States including
UTs have notified officers for reporting
pesticides poisoning cases under section
26 of the Insecticide Act, 1968;

(b) if so, whether these officers also
collect information from all Government
and private hospitals on the subject; and

(c) whether the Government have
any information on the number of women
and children affected by pesticides and if
so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE
MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) and (b) Most of the States
and U.Ts. except a few have notified
functionaries/officers for reporting
pesticide poisoning cases. In addition to

other sources, these notified
functionaries/officers  collect  relevant
information from the State Health

Department also. A list of notified func-
tionaries/officers is enclosed in
Statement. N

(c) Reports conceming pesticide
poisoning indicate a consolidated position
and do not classify the affected persons
as men, women and children.
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Statement showing the Notified functionaries for reporting pesticide poisoning
cases/deaths under Section 26 of the Insecticides Act, 1968 by the State/UT.

Sl. No.  State/U.T. Notified functionaries for
pesticides poisoning
1. Andhra Pradesh Yes
2. Arunachal Pradesh Yes
3. Assam Yes
4. Bihar Yes
5. Guijarat Yes
6. Goa -
7. Haryana Yes
8. Himachal Pradesh Yes
9. Jammu & Kashmir Yes
10. Karnataka Yes
11. Kerala Yes
12.  Madhya Pradesh Yes
13.  Maharashtra Yes
14. . Manipur Yes
15.  Meghalaya Yes
16.  Mizoram No
17. Nagaland No
18.  Orissa Yes
19.  Punjab Yes
20.  Rajasthan Yes
21.  Sikkim No
22.  Tamil Nadu Yes
23. Tripura Yes
24. Uttar Pradesh Yes
25.  West Bengal Yes
26. Andaman & Nicobar Yes
27.  Chandigarh No
28.  Delhi Yes
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Sl. No.  State/U.T. Notified functionaries for
‘pesticides poisoning
29.  Dadra & Nagar Haveli No
30. Daman & Diu No
31. Lakshadweep No
32. Pondicherry Yes

[Translation]

- Free Rail Passes to Retired Railway
Employees

2898. DR. RAMESH CHAND
TOMAR:
SHRI SANTOSH KUMAR
GANGWAR:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government have
cancelled the facility of providing a free
pass once in a year to Group 'D' employ-
ees after their retirement;

(b) if so, the reasons therefor; and

(c) whether his Ministry propose to
reconsider its decision and provide the rail
pass facility to the retired railway employ-
ees of this group?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c) Do not arise.

[English]
Booking Offices in Bangalore

2899. SHRI G. MADE GOWDA: Will
the Minister of RAILWAYS be pleased to
state:

(a) the number of railway reserva-
tion booking offices including city railway
stations in Bangalore;

(b) the number of booking offices
closed down and the number of new
booking offices opened in Bangalore dur-
ing the last three years;

. (c) whether the Government ‘pro-
pose to open such booking offices at
Malleswaram, Yeshawanthapur, Yela-
hanka railway stations;

(d) whether there is any proposal
for privatising Cantonment and Jayanagar
railway booking offices; and .

(e) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) The train reservation facility
is available at five locations in Bangalore
area.
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(b) City Booking Counters available
separately at Bangalore City Market and
Bangalore Peta were closed and a single
booking office has been opened in the
City Market area.

(c) Booking facilities are already
available at these stations. There is; how-
ever, no proposal to open reservation of-
fices at these stations.

(d) No, Sir.
(e) Does not arise.
[Translation]
Production of Rice

2900. DR. P.R. GANGWAR:
SHRI THAYIL JOHN
ANJALOSE:

Will the Minister of AGRICULTURE
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(a) the production of Basmati and
non-Basmati rice during -1993-94, State-
wise; and

(b) the amount of financial assis-
tance allocated to States under the Inte-
grated Programme for rice development,
State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) It is too early to in-
dicate the production of rice for 1993-94
as rabi-summer crop is yet to be
raised/harvested.

(b) Based on the programme pro-
posals received from the States for 1993-
94, the financial allocations made, as
Government of India share, under Inte-
grated Programme for Rice Development,
including Rice Seed Minikits and State
Level Trainings, for 1993-94, as of now,

be pleased to state: are given in the enclosed Statement.
STATEMENT

Sl. No. State IPRD-| IPRD-lI
1. Andhra Pradesh 846.341 4.258
2. Arunachal Pradesh 9.670 1.602
3. Assam 141.483 8.100
4. Bihar 524.224 0.475
5. ° Goa 6.578 0.625
6. Gujarat 119.543 3.508
7. Haryana 258.692 0.118
8. Himachal Pradesh . 20.882 1.100
9. Jammu & Kashmir 22.982 0.002
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Sl. No. State

IPRD-I IPRD-II
10. Karnataka 166.854 4.310
1. Kerala 150.632 0.93
12. Madhya Pradesh 390.926 0.338
13. Maharashtra 323.807 4.035
14. Manipur 12.890 -
15. Meghalaya 7.490 0.900
16. Mizoram 19.516 0.058
17. Nagaland 22.831 0.880
18. Orissa 228.889 5.134
19. Punjab 439.742 2.000
20. Rajasthan - 0.335
21. Sikkim - 0.100
22. Tamil Nadu 571.233 5.300
23.  Tripura 24.004 0.180
24, Uttar Pradesh 1043.429 0.440
25. West Bengal 219.064 0.845
26. A &N Island - 0.200
27. Pondicherry 14.100 0.100

[English]

Excavation in Delhi

2901. SHRI ANAND RATNA
MAURYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether a rich variety of an-
tiques ranging between first and second

.

century A.D. have been excavated near
Narela in Delhi; A

(b) if so, the broad features of the
objects recovered; and

(c) the steps proposed to be taken
to preserve these excavated material?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
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VELOPMENT  (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes,
Sir.

(b) Excavations undertaken by the
Department of Archaeology, Government
of National Capital Territory of Delhi in the
outskirts of village Bhorgarh near Narela
in Delhi has revealed structural remains
and pottery, including antiquities such as
beads, bangles, copper and iron objects,
coins, and sealing dating back to. 1000
B.C. and 1st and 2nd centuries A.D.

(c) Necessary steps have been
taken to properly preserve the material
retrieved from the excavations.

[Translation]
Headquarter of N.V. Samiti

2902. SHRI MUMTAZ ANSARI: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Government pro-
pose to open a Regional Headquarter of
Navodaya Vidyalaya Samiti (Bihar area)
in Patna;

(b) if so, the details thereof and the
time by which it is likely to be opened; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT  OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
According to information fumishd by the
Navodaya Vidyalaya Samiti, the
Executive Committee of the Samiti
approved in May 1993 the opening of a
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Regional Office at Patna. The process of
creation of posts for the purpose has
already been initiated by the Samiti.

(c) Does not arise.
[English]
Nanjangud-Gundiupet Line

2903. SHRIMATI  CHANDRA
PRABHA URS: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether any survey has been
undertaken for laying of new railway line
between Nanjangud-Gundlupet in Kar-
nataka;

(b) if so, the details thereof and the
estimated cost of the proposed railway
line; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, sir.

(b) Does not arise.

(c) Constraint of resources.

Railway Terminais in Delhi

2904. DR. G.L. KANAUJIA:
DR. KRUPASINDHU BHO!:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any plan to
construct more railway terminals in the

Capital;
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(b) if so, the details thereof and the
time by which these terminals are ex-
pected to be constructed;

(c) whether the Government have
made any projection of the volume of
railway traffic passing through Delhi by
the end of the current Five Year Plan; and

(d) if so, the details of plan to pro-
vide additional facilities to cope with the
increased volume of passenger traffic?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) No, Sir. However,
growth in rail traffic is being catered for by
augmenting the facilities at existing termi-
nals.

(c) Passenger traffic is likely to grow
@ 3-5% per annum during Vil Plan.

(d) For increased traffic, terminal
facilities at existing terminals are being
augmented. Extension of existing plat-
forms and provision of more platforms,
additional maintenance facilities are being
planned at New Delhi, Hazrat Nizamud-
din, Delhi and Sarai Rohilla Stations.

Train from Arakkonam to Madras

2905. SHRI R. JEEVARATHINAM:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is a demand for
electric train from Arakkonam to Madras
and vice-versa and also to provide stop-
page of the train running between Madras
and Kanyakumari at Arakkonam station;
and

(b) if so, the reaction of the Gov-
ernment thereto?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) 6019/6020 Madras-
Kanyakumari Express is already stopping
at Arakkonam. Introduction of an addi-
tional EMU train between Arakkonam and
Madras is however, not feasible at pre-
sent due to operational and resource
constraints.

[Transiation]
Alleged Forgery in Railways

2906. SMT. SHEELA GAUTAM:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether attention of the Gov-
ernment has been drawn towards the
news item appeared in the Navbharat
Times (Delhi Edition) dated 18th May,
1993 regarding forgery worth crores of
rupees unearthed in Railways;

(b) if so, the number of cases of
forgery reported during the last three
years, till date; and

(c) the amount involved in such
cases and the number of persons ar-

rested and the number of them found

guilty?

\

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir. The news was
found incorrect and rejoinder was issued
in the Press.

(b) Nil.

(c) Does not arise.
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[English]
Agreemeht with Railway Workers

2907. SHRI SUDHIR GIRI: Will the
Minister of RAILWAYS be pleased to
state::

(a) the specific terms of agreement
reached by his Ministry with the Railway
Officers and workers in avoiding the pro-
pased strike; and

(b) the steps taken so far to comply
with those terms of agreements?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
" LENKA): (a) No agreement has been
made by the Ministry of Railways with the
Staff side.

(b) Does not arise.
[Translation]
Amenities at Stations in Maharashtra

2908. SHRI VILASRAO NAG-
NATHRAO GUNDEWAR: Will the Minis-
ter of RAILWAYS be pleased to state:

(a) the names of railway stations in
Maharashtra where complaints regarding
inadequate facilities of drinking water,
waiting room, electricity and sanitation
have been received from commuters; and

(b) the action taken to provide ade-
quate passenger facilities on these rail-
way stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) A Statement is attached.
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(b) Provision of Passenger amenities,
their augmentation and the rectification of
complaints in this regard is a continuous
process. Action to rectify the defects is
taken up on receipt of the complaints and
action to provide/augment facilities is
taken up in a programmed manner, sub-
ject to availability of funds and relative
importance of various stations. Accord-
ingly, action has been taken up to deal
with these complaints.

STATEMENT

Names of the stations about which
complaints regarding inadequacies/mal
functioning of :such facilities have been
received are given below:-

1 Ulhasnagar.

Vithalwadi.
Shahad.

Tilak Nagar.

o A w N

Govandi.

Mankhurd.
* Chembur.

Kurla.

© ® N ©

Vitibyabihar
10. Ghatkopar.
11.  Vikhroli.

12. Kanjurmarg.

13. Bhandup.
14. Mulund.
15.  Thakurii.
16. Ghorawadi.

17. Kopargaon.
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18.
19.
20.
21.
22.
23.
24,
25.
26.
27.
29.
30.
31.

35.
36.
37.
38.
39.
40.
41.

45,
46.

Chandrapur.
Kohadad.
Niphad.
Burhanpur.
Jalgaon.
Kamptee.
Kanhan.
Kalumna.
Kuhi.
Birsola.
Tumsar Road.
Gondia.
Malad.

Goregaon.

Bandra Terminal.

Vasai.

Saphala.
Andheri.
Dabhisar.

Bombay Central.

Elphinston Road.

Umbergaon.
Churchgate.
Charni Road.
Grant Road.
Kalva.
Vangaon.
Miraj.
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47. Jayasingapur.
48. Hatkangalle.

49. Rukadi.
50. Kolhapur.
51. Karad.
52. Basmat.

53. Parli Vaijnth.
654. Aurangabad.

55. Chakur.
56. Borivilli.
Ait-Konch Railway Line

2909. SHRI GAYA PRASAD KORI:
Will the Minister of RAILWAYS:- be
pleased to state:

(a) whether the Govermment are
considering to extend the Ait-Konch line
beyond Konch so as to eam profit;

(b) if so, whether a survey has been
conducted for this scheme;

(c) the time by which work on the
new railway line is likely to start; and

(d) if not, the reasons therefor?

N

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): {a) No, Sir.

(b) Yes, Sir.

(c) The work has not been sanc-
tioned.
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(d) Due to unremunerative nature of
the project as revealed by the survey and
constraint of resources.

Agricultural Machinisation

2910. SHRI MAHESH KANODIA:
SHRI DATTATRAYA
BANDARU:
SHRI N.J. RATHVA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the salient features of the
scheme of promoting agriculture machini-
sation; and

(b) the number of farmers benefited
by the subsidy given for purchasing small
tractors during the year 1993-94, State-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND THE
MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) The salient features of the
scheme are as under:-

(i) Eligibility of farmers for bank loan
for a tractor of below 18 Power Take Off
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Horse Power and ancilliary implements is
reduced from the present minimum of 8
acres to 6 acres of perennially irrigated
land or corresponding acreage as pre-
scribed for different categories of land un-
der the concerned State Land Ceiling Act.

(i) Repayment period of loan is in-
creased from the present 9 years to 12
years.

(i) Subsidy @ 30% with a maxi-
mum limit of Rs. 30,000/- on purchase of
small tractors below 18 PTO HP and upto
3 matching implements including a trailor
and a seed-cum-fertilizer drill will be
given.

(iv) Down payment/margin money
will be 15 per cent which would be over
and above the subsidy provided by the
Government of India.

(v) The concessions and subsidy
would be available only for tractors below
18 Power Take off Horse Power and their
implements, seed-cum-fertilizer  drill,
trailor etc.

(b) State-wise number of farmers
likely to be benefited during the year
1993-94 is given in Statement annexed.

STATEMENT

Scheme on Promotion of Agricultural Machinisation. Statement showing number of
farmers likely to be benefited during 1993-94.

Sl State/UTs. No. of farmers likely to
No. be benefited.

1 2. 3.

1. Andhra Pradesh 328

2. Arunachal Pradesh 10
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1 2 3

3. Assam 84
4. Bihar 250
5. Guijarat 206
6. Goa 10
7. Haryana 74
8. Himachal Pradesh 24
9. Jammu & Kashmir 26
10. Karnataka 200
11. Kerala 28
12. Madhya Pradesh 418
13. Maharashtra 514
14. Manipur 10
15. Meghalaya' 12
16. Mizoram 10
17. Nagaland 10
18. Orissa 152
19. Punjab 76
20. Rajasthan 100
21, Sikkim” 10
22. Tamil Nadu 170
23. Tripura 10
24, Uttar Pradesh 394
25. West Bengal 136
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1 2 3
Union Territories

26. Andaman & Nicobar Islands 10
27. Chandigarh 10
28. Dadra & Nagar Haveli 10
29. Delhi 10
30. Daman & Diu 10
31. Pondicherry 10
32. Lakshdweep 10

Total 3332

) Subject to demand received from these States.

Mobile Radio Communication System

- 2911. SHRI DATTATRAYA
BANDARU:
SHRIMATI BHAVNA
CHIKHALIA:
SHRI RAJENDRA
AGNIHOTRI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government pro-
pose to introduce ‘'mobile radio communi-
cation system' to strengthen the security
in Trains;

(b) the salient features of the pro-
posal; and

(c) the time by which and the routes
on which it is likely to be introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) There is no proposal to intro-

duce '‘mobile radio communication sys-
tem' specifically for strengthening security
in trains. However, mobile communication
system which is progressively being used
an the Railways for improving train opera-
tion and safety, can also be used for en-
hancing security system in trains. In case
on an emergency, the radio link estab-
lished between train and control office
can be used for conveying messages to
control office to alert police and other se-
curity forces at base stations.

(b) The system consists of wireless
communication link between driver and
guard and driver and control office.

(c) The system has already been
introduced in all Mail/Express and pas-
senger trains on Nagpur-ltarsi, Nagpur-
Durg and Itarsi-Bhusaval sections. Similar
work is also in progress on Delhi-Mughal-
sarai section and is likely to be completed
by Sept. '94.
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[English]
Passenger Amenities

2912. SHRI CHITTA BASU: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Government have
to set up a Cell to monitor the passenger
amenities;

(b) if so, whether passenger ameni-
ties have since been improved; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c) There is a nodal direc-
torate for passenger amenities in the
Ministry -of Railways. Improvement in
various spheres of passenger amenities
has been made over the years and this is
an on-going process.

[Translation]
Local Trains in Bombay

2913. SHRI DHARMANNA
MONDAYYA SADUL:
SHRI GOVINDRAO NIKAM:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether local trains have not
been started fully as yet on the railway
routes constructed by SIDCO in new
Bombay; and

(b) if so, the time by which the local
trains are likely to be started on these rail
routes?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) Suburban trains are
already running on Belapur-Mankhurd
section. However, on the other sections
laid by SIDCO in New Bombay, local
trains can be introduced only after the de-
velopment of infrastructural facilities for
running of passenger trains on the sec-
tions.

[English]
Irregular Trains

2914.  SHRI RAMCHANDRA
DOME: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government are
aware of the hardships being faced by the
commuters of Birbhum district due to ir-
regular running of trains and withdrawal of
some trains; and

(b) if so, the steps proposed to be
taken to remedy the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) With a view to pro-
viding a better service for the commuters
of Andal-Sainthia section of Birbhum Dis-
trict, fast DMU Push-Pull services were
introduced. In this reorganisation of ser-
vices 381/382 Andal-Azimganj Passenger
was replaced by a DMU service bétween
Andal and Sainthia and is now running
between Rampurhat and Azimganj only.

Loss of Foodgrains
2915. SHRI RAMASHRAY

PRASAD SINGH: Will the Minister of
FOOD be pleased to state:
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(a) the quantum of wheat stroage
damaged due to moisture or other rea-
sons during 1992-93, State-wise; and

(b) the action proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP
NATH RAI): (a) A total quantity of
4674.194 tonnes of wheat got damaged in
FCI during the year 1992-93. A Statement
showing the State-wise details of this
quantity is enclosed.

(b) The steps taken in this regard
are given below:-

(i) construction of godwons on sci-
entific principles which are rodent and
damp-proof.

(ii) Foodgrains stored are subject to
scientific methods of preservation and
regular pest control measures are under-
taken. Prophylactic treatment is periodi-
cally given to the stored foodgrains and
regular aeration and ventilation done.

(iil) Movement of foodgrains is done
mostly in cleaned and selected covered
wagons to avoid any possible damages in
transit.

(iv) Due to paucity of covered
godowns, storage in open on CAP (cover
and plinth) is resorted to with proper care
and adequate precautions are taken to
store and preserve the stocks during the
entire period of storage.
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STATEMENT
A Statement showing State-Wise details
of the Quantity Damaged in 1992-93

State/Region Quantity in
of FCI Tonnes
Bihar 163.969
Orissa 26.677
West Bengal 334.585
Assam 8.139
NEF States 3.100
Delhi 248.353
Haryana 330.272
Himachal Pradésh 0.321
J&K 423.310
Punjab 44.595
Rajasthan 160.010
U.P. 125.688
A.P. 313.151
Kerala 180.045
Karnataka 44.241
Tamil Nadu 467.326
Guijarat 226.109
Maharashtra 1317.434
Madhya Pradesh 256.869
Total 4674.194
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[Translation]

Doubling of line between
Daund-Gulburga

2916. SHRIMATI PRATIBHA
DEVISINGH PATIL:
SHRI GOVINDRAO NIKAM:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government pro-
pose to double the rail line between
Daund-Gulburga section;

(b) if so, the details thereof; and

(c) the time by which it is likely to be
completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c) Do not arise.
[English]

Model Contract for Oil Exploratioh

2917. SHRI S.M. LALJAN BASHA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government have
diluted an environment protection clause
in the 'Model contract' for oil exploration;

(b) if so, the details thereof,

(c) whether his Ministry was con-
sulted when existing and traditional safe-

guards to be maintained in oil exploration
were diluted; and
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(d) the recation of his Ministry
thereto ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAML- NATH): (a)
No, Sir.

(b) to (d) Do not arise.

[Translation]
Fake Degrees

2918.SHRI N. K. BALIYAN:
SHRI G. MADE GOWDA:
SHRI VILAS MUTTEMWAR:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether fake degrees are being
sold in the country by educational bodies
as well as by some individuals describing
themselves as Universities;

(b) if so, the number of such cases
that have come to the notice of the Gov-
ernment;

(c) the action being taken by the
Government  against such institu-
tions/individuals;

(d) whether there is any propasal to
amend the UGC act with a view to impose
deterrent punishment in this regard; and

(e) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
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CULTURE) (KUMARI SELJA): (a) and (b)
According to the information furnished by
the University Grants Commission, some
reports have been appearing in the press
that a number of self-styled
Universities/Institutions are awarding fake
Degrees/Diplomas. The University Grants
Commission has informed that there are
31 fake-self-styled Universities in the
country as on September 30, 1993. A list
of these fake Universities is enclosed in
Statement.

(c) The University Grants Commis-
sion, the Association of Indian Universi-
ties, and the MRTPC keep a watch on
any fake university functioning in violation
of the UGC Act, 1956. As soon as the
existence of fake university is brought to
the notice of University Grants Commis-
sion by members of public, students, or
their parents or any other agency, the rel-
evant provisions of UGC Act are brought
to the notice of the promoters/office
bearers of such self-styled/fake
universities. They are advised to disasso-
ciate the use of expression "University"
and also stop awarding de-
grees/diplomas. The concerned State
Governments are also requested to
conduct  enquiries  regarding  the
functioning of such fake universities. In
addition, the UGC gives wide publicity to
the list of fake universities every year to
caution the students and parents about
such institutions.

If any case of bogus institution is-
suing fake degrees to students is brought
to the attention of MRTP Commission,
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either suo moto or through any source, .
the Commission initiates necessary action
under the MRTP Act, 1969. According to

the information furnished by MRTPC, the

Commission initiated enquiries against

the following institutions which claimed

themselves to be universities or deemed,
to be universities in contravention of the

UGC Act, 1956:

1. University New Jerusalem.
2. Gandhi Hindi Vidyapeeth.

3. National University of
Complex Homeopathy.

Electro

4. Takshila Central University.
5. Commercial University, Delhi.

Enquiries in respect of the
institutions at Serial No. 1, 3 and 5 are in
progrees. Whereas enquiry in respect of
Takshila Central University was dropped,
the Commission has directed the Gandhi
Hindi Vidyapeeth to stop using the word
“university" with its name.

(d) and (e} Government has already
introduced an amendment Bill to UGC
Act, 1956 in the Parliament in December,
1991. The amendment Bill provides for
enhanced punitive porvision in Section 24
for violating provisions of Sections 22 and
23 of the Act. Central Government have
also requested State Governments/Union
Territgry Administrations to keep a strict
vigil and to prosecute such institutions for
violating UGC Act, 1956 and other penal
laws.

STATEMENT

1. Maithili University/Vishwavidyalaya, Darbhanga (Bihar)

2. Mahila Gram Vidyapith/Vishwavidyalaya (Women's University) Prayag, Allahabad

(UP)
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3. Varanaseya Sanskiit Ltd. Darya Ganj (Delhi).

4. Commercial University Ltd. Darya Ganj (Delhi).

5. Testator Research University, Bodinayakanur (T.N.).

6. indian Education Council of U.P., Lucknow (U.P.)

7. Gandhi Hindi Vidyapith, Prayag, Allahabad (U.P)

8. National University of Electro Complex Homeopathy, Kanpur, (U.P.)
9.  University of New Jerusalem, Kuthuparamba, Dannore (Kerala)

10. Netaji Subhash Chandra Bose University, (Open University), Achaltal, Aligarh
(U.P.)

11.  World Social Work University, Perugunhi, Kerala.

12. Shrimati Mahadevi Varma Open University, Mughal Sarai (U.P)
13, DDB Sanskrit University, Puthur, Trichi (T.N.)

14. Bharatiya Siksha Parishad, (U.P.) Open Vishwavidyalaya.
15.  Arya University, Sringar (J&K).

16. Bible university, Ambur, North Arcot. (T.N.)

17.  Eastern Orthodox University, Ambur, North Arcot (T.N.)
18. Globe University of Science, Kumbakonam (T.N.)

19. St.John's University, Kizhanattam (Kerala)

20. National University, Nagpur.

21. Self-Culture University, Kizhanattam (Kerala)

22.  United Nations University, (Delhi).

23. Vocational University, (Delhi).

24. St. Ravidas Vishwaviayalaya, Menrejpura, Bulandshahar (U.P.).
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25. Uttar Pradesh Vishwavidyalaya, Kosi Kalan, Mathura (U.P.)

26. Maharana Pratap Shiksha Niketan Vishwavidyalaya, Partapgarh (U.P.)

27. Raja Arabic University, Nagpur.

28. Bharati Vidyapeeth, College of Engineering and Medical Education, Satara Road,

Katraj, Pune.

29. Akhil Bharatiya Gandhi Nisargoochar Vidyapeeth, Vijaynagar Nanded Housing

Society, Nanded.

30. Mahatma Gandhi Nisergoochar Vidyapeeth, Gandhi Bhavan, Kothrud, Pune.

31.  Urdu University, Metia Park, Bhopal.

[English]
Festival of India in China

2919. SHRI SUDHIR SAWANT: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether there is any proposal to

organise the Festival of India in China in,

the near future; and
(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT, (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes,
Sir.

(b) Festival of India in China is likely
to be inaugurated in the first half of May,
1994 and will last for about six weeks. It
will consist of Performing Art Events, A
Film Festival, A Seminar on 'Literary Tra-
ditions between India & China,' Exhibi-
tions on 'Science & Technology’, ‘English

Books published in India' and ‘Modern in-
dian Fashion, Design' & ‘Indian Handi-
crafts'.

Sleeper Class

2920. SHRI RAMESH
CHENNITHALA:
SHRI RAJNATH SONKAR
SHASTRI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Confederation of
Indian Consumers Organisation (CICO)
have petitioned the National Consumer
Disputes Redressal Commission regard-
ing increase in the ticket charges in the
renamed Second Class as Sleeper Class
and inadequate facilities or comforts be-
ing provided to the passengers;

(b) if so, the details thereof and the
decision taken by the Commission;

(c) the details of action taken to
provide the matched facilities and com-
forts in the Sleeper Class; and
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(d) if not, the steps taken to with-
draw the hiked fare?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! K.C.
LENKA): (a) to (d) Yes, Sir. The matter is
pending before the National Consumer
Disputes Redressal Commission.

[Translation]
Opening of Kendriya Vidyalayas

2921. SHRI CHINMAYANAND
SWAMI: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have
received proposals from the State Gov-
ernments to open Kendriya Vidyalayas
there,;

(b) if so, the details thereof;

(c) the action taken by the Union
Government thereon; and

(d) the number of Kendriya
Vidyalayas proposed to be opened during
1994-95, State-wise and location-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SELJA): (a) the
Kendriya Vidyalaya Sangathan receives
proposals for opening new Vidyalayas
from time to time from various sources in-
cluding State Governments.

(b) and (c) According to information
fumished by Kendriya Vidyalaya San-
gathan, in respect of the proposals as per
details given in the Statement attached,
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the Sangathan has taken up with the con-
cerned State Governments, the require-
ment of infrastructure viz. land free of cost
or on nominal cost, temporary accommo-
dation free of rent or on nominal rent to
run the Vidyalayas till construction of its
own building; residential accommodation
to at least 50% staff and other facilities,
which are yet to be provided by them.

(d) There is no scheme of opening
Kendriya Vidyalaya State-wise and loca-
tion-wise. The Government and the
Kendriya Vidyalaya Sangathan has en-
visaged opening of upto 20 Kendriya
Vidyalayas annually in Defence and Civil
Sectors including the establishment of
Para-military forces during 1993-98 and
as many proposals as found suitable un-
der Project Sectors where all recurring
and non-recurring expenses are borne by
the sponsoring/Proect authorities.

STATEMENT

BIHAR
Masrakh, Distt. Chapra

HARYANA
Sirsa

HIMACHAL PRADESH
Barsad, Gehrwin, Distt. Bilaspur

MADHYA PRADESH
Sevda, Distt. Datia
Mandsaur

Sidhi

Sagar

ORISSA
Bhawanipatna, Distt. Kalahandi

‘RAJASTHAN

Kota

Mansarovar, Jaipur
Bhilwara

UTTAR PRADESH
Deoria
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[English]
Appointment of Class IV Employees

2922. SHRI ATAL BIHAR VAJ-
PAYEE: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the apppointments of
Class IV staff are being made in all de-
partments of the Railways including Re-
gional Railways and production units in
spite of a ban; and

(b) if so, the number of Class IV
employees so appointed, and the number
of Scheduled Caste and Scheduled Tribe
employees among them?

THE MINISTER OF STATE IN THE
MINISTRY OF .RAILWAYS (SHRI K.C.
LENKA): (a) There is no ban on recruit-
ment in Group 'D' category and the extant
instructions only stipulate that redéploy-
ment of surplus staff and regularisation of
casual labour/substitutes should take
precedence over fresh recruitment from
open market and that open market re-
cruitment as necessary are to be resorted
to with the prior approval of the Ministry of
Railways. The recruitments on the Zonal
Railways and Production Units are being
made in conformity with the extant ins-
tructions. .

(b) The .information is being col-
lected and will be laid on the Table of the
House.

[Translation]

Over Bridge at Ferozabad-Muzaffer-
nagar Crossing

2923. SHRI PRABHU DAYAL
KATHERIA: Will the Minister of RAIL-
WAYS be pleased to state:
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(a) whether the Government have
received any proposal from Uttar
Pradesh for cqhstruction of Railway over-
bridges on Railway crossings in Feroz-
abad and Muzaffernagar;

(b) if so, the details thereof; and

(c) the action proposed to be taken
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c) Do not arise.
Central Warehousing Corporation

2924. SHRI BRIJ BHUSHAN
SHARAN SINGH:
SHRI RAJENDRA
AGNIHOTRI:
SHRI SATYA DEO SINGH:
SHRI R. SURENDER
REDDY:

Will the Minister of FOOD be
pleased to state:

(a) whether the Central Warehous-
ing Corporation has reached at any
agreement with some big companies of
private sector to enable warehousing of
their raw materials;

(b) if so, the details thereof; and

(c) the total turn-over and the total
profit earned by the Corporation during
1992-93 in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP
NATH RAl): (a) and (b) Yes, Sir. The
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Central Warehousing Corporation has
made some arrangements with some big
companies of Private Sector for storage of
their stocks. The details of warehousing
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space utilised by them and the total in-
come thus earned by Central Warehous-
ing Corporation per month for storing their
stocks are as follows:-

Name of the Company Space Total income

utilised per month

(tonnes) (Rs.)

1. Hindustan Lever Ltd. 16225 3,09,642

2. LL.T.D. Guntur 45000 405,000

3. Nestle India Ltd. 27250 3,39,500

4. Philips (India) Ltd. 2667 38,400

5. Ashok Leyland 3300 45,000

6. Vardhman Chemical Ltd. 1333 21,600

7. Godrej & Boyce Mfg. 653 10,600
Co. (P) Ltd.

8. Asian Paints 1965 6,700

98393 11,76,442

(c) During the year 1992-93, the
Corporation was having 465 warehouses
having a total capacity of 66.58 lakh M.T.
The Corporation, in its annual report,
projects total turnover and also profit as a
whole eamed by the Corporation. As such
the total turnover and income from the 8
depositors utilising the warehousing
space during 1992-93 is not separately
reflected in the annual accounts. How-
ever, the total turnover and the total profit
earned by CWC during 1992-93 was Rs.
11,111.13 lakhs and Rs. 2,889.07 lakhs
respectively.

[English]
N.P.K. Fertilizers
2925. SHRI C. P. MUDALA
GIRIYAPPA: Will the Minister of AGRI-
CULTURE be pleased to stata:

(a) whether the ideal combination of
NPK fertilizers is 4:2:1;

(b) whether the present ratio of NPK
combination is 16:2:1; and
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(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir.

(b) and (c) On the basis of total fer-
tiliser consumption, the NPK ratio during
the-year 1992-93 is 9.53.3:22:1.00. The
decrease in consumption of P&K
fertilisers consequent to its decontrol and
subsequent increase in prices is reflected
in the above ratio.

[Translation]
Conversion of Railway Lines
2926. DR. LAL BAHADUR RAWAL.:

Will the Minister of RAILWAYS be
pleased to state:
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(a) whether the Government pro-
Pose to convert metre gauge lines into
broad gauge in Eastern/Northern districts
of Uttar Pradesh:;

(b) if so, the details thereof; and

(c) the time by which this project is
likely to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! K.C.
LENKA): (a) to (c) The details of MG lines
which are currently being converted to BG
and proposed to be converted into BG are
as under:—
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[English]
Doubling of Lines

2927. SHRI ANBARASU ERA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether all the metropolitan
cities in India are connected with a double
line except Madras-Bombay line;

(b) if so, whether the Government
propose to provide a double line from
Madras to Bombay;

(c) the time by which this work is
likely to be taken up; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c) Do not arise.

(d) Between Bombay-Madras, there
are some sections which are having sin-
gle line and traffic on these has not
reached saturation point which is the main
consideration for prioritising of doubling of
tracks.

Cattle Population

2928. SHRI GUMAN MAL LODHA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the population of cattle particu-
larly cow on per thousand people at pre-
sent and during 1970 in the country,

(b) the position of India in compari-
son to other countries; and
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(c) the reason for reduction in ratio
of cattle wealth, if any?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b) The popu-
lation of cattle per thousand human pop-
ulation in India and in the world during
1970 and 1991 is as under:—

1970 1991
World 297 240
India 319 227

(c) The reduction in the ratio of cat-
tle wealth is due to:

(i) growth rate of human population
is more in India as compared to the world;
and

(i) growth rate of cattle population
is less than the growth rate of human
population in India.

Subsidised Freight Charges

2929. DR. ASIM BALA: Will the
Minister of RAILWAYS be pleased to
state:

(a)  whether his Ministry proposes
to phase out all the freight subsidies pro-
vided to essential commodities; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b) The Railway Fare &
Freight Committee, 1991 is examining the
freight structure in detail including tariff
levels applicable to essential commodi-
ties. A final view would be taken in the
matter after the receipt of Committee's
report.
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Assets in Super Bazar/Kendriya
Bhandar

2930. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to
state:

(a) the details of the system fol-
lowed in Super Bazar and Kendriya
Bhandar to account for their assets in
their branch stores;

(b) the number of physical verfica-
tions of stocks conducted in a year;

(c) the follow up action taken
against irregularities found, if any, therein;
and

(d) the number of employees found
involved in embezzlement and misappro-
priation and the action taken against
them?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) Super Bazar
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and Kendriya Bhandar have reported that
the assets are purchased centrally and
entered in the ‘Assets Register' main-
tained at the Head Offices. The assets
are then issued to the respective
branches on the basis of their requisition.

(b) Super Bazar has reported that
physical verification of stocks of all
branches is conducted annually at the
close of financial year. Kendriya Bahan-
dar has reported that physical verification
of stocks is conducted twice a year i.e. at
the end of September and March every
year.

(c) Super Bazar and Kendriya
Bhandar have reported that shortages
detected in these verifications are
recovered from the employees
concemed. In addition administrative
action in more serious cases of shortages
is also taken.

(d) Kendriya Bhandar has reperted
that there are 29 employees as on
31.11.93 against whom shortages have
been established and the same are being
recovered from them. Super Bazar has
reported that as on 30.11.93, 300 em-
ployees were found involved and the de-
tails of the action taken against them are
as under.—

No. of employees

1. Removal/dismissal

2. Demotion

3. Reduction in grade by one stage
4. Reduction in grade by two stages

5.  Reduction in grade by three stages

19
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No. of employees

6. Censured 2
7.  Waming issued 12
8. Case filed due to death 1
9. - Stoppage of two future increments 1
10. Recovery of stock shortages 246
11. Exonerated 1
Total 300
[Translation] tails are as under.—
Raids on FCUCWC Centres Year FCI cwe
No. of No. of
2931. SHRI MOHAMMAD ALl : . . .
inspections
ASHRAF FATML: Will the Minister of P inspections
FOOD be pleased to state: 1991 1793 865
. (a) whe?her regular sur;?r'lse inspec- 1992 2093 747
tions are carried out on sensitive centres
to check the ccrruption and malpractices
1993 1125 638

of the Food Corporation of India and
Central Warehousing Corporation during
the last three years, year-wise;

(b) if so, the details thereof;

(c) the action taken by the Govemn-
ment against the guilty officers; and

(d) the outcome thereof?
THE MINISTER OF STATE OF

THE MINISTRY OF FOOD (SHRI KALP
NATH RAIl): (a) and (b) Yes, Sir. The de-

(upto Sept '93)  (upto Nov '93)

(c) and (d) On the basis of Inspec-
tion Reports, disciplinary proceedings
were initiated against official suspected to
be responsible for the irregularities and
penalties were awarded to the guilty. In a
few cases investigations are underway.

Calamity Relief Fund

2932. DR. LAXMINARAYAN
PANDEYA: Will the Minister of AGRI-
CULTURE be pleased to state:



199 Written Answers

¥

(a) whether the Government have
received proposals from  States
particularly from Madhya Pradesh to
increase the Central share of Calamity
Relief Fund;

(b) if so, the details thereof;

(c) whether the matter was also
raised recently in the National Develop-
ment Council; and

(d) if so, the decision taken by the
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir.

(b) Government of Madhya Pradesh
have pointed out that the average expen-
diture on relief in the 10 year period 1979-
80 to 1988-89, which was taken into con-
sideration by the 9th Finance Commission
for fixing the annual Calamity Relief Fund,
is Rs. 80 crores and not Rs. 37 crores.
The State Government havge represented
to the 10th Finance Commission for en-
hancing the annual Calamity Relief Fund
to Rs. 160 crores from the existing alloca-
tion of Rs. 37 crores.

(c) Yes, Sir.

(d) The existing scheme of financ-
ing relief expenditure is being reviewed by
the 10th Finance Commission.
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Development of Animal Husbandry

2933. SHRI LAL BABU RAL
SHRI ARJUN SINGH
YADAV:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the details of various Central
and Centrally Sponsored Scheme for de-
velopment of animal husbandry, State-
wise;

(b) whether targets fixed under
each of the scheme have been achieved
during 1992-93 and 1993-94 till Novem-
ber 1993;

(c) if so, the details thereof, State-
wise; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) A Statement-l
showing the names of various Central and
Centrally Sponsored Schemes for
development of animal husbandry is’
attached. These schemes cater the needs
of all the States/UTs.

(b) to (d) The main objective: of
these schemes is to increase the produc-
tion of major livestock products viz. milk,
egg and wool. The targets and achieve-
ments of these items are given in the en-
closed Statement-ll and Jll. The perfor-
mance of these items is monitored annu-
ally.
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STATEMENT-I
Name of the Central/Centrally Sponsored Scheme
S. No.
A. CENTRAL
1. Central Cattle Development Organisations.
2.  Central Poultry Development Organisations.
3. National Poultry Development Board.
4.  Central Sheep Development Organisations.
5.  Central Feed and Fodder Development Organisations.
6.  Central Directorate of Animal Health Services.
7. Strengthening of Animal Husbandry Division.

8.  Project on Animal System including Central Coordination Agency for Meat Produc-
tion.

9.  Scheme for Assistance to Develop Technology and Infrastructure for the Export of
Livestock Products.

10.  Animal Husbandry Extension Programme.

B. CENTRALLY SPONSORED

11.  Assistance to State for Feed and Fodder Development.
12. National Project on Rinderpest Eradication.

13. Assistance to States for Control of Animal Diseases.
14. Professional Efficiency Development.

15. Assistance to States for Modernisation/Improvement of Abattoirs/Establishment of
Carcass Utilisation Centre and Primary Flaying Units.

16. Integrated Sample Surveys for Estimation of Major Livestock Production in
States/UTs.
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17.  National Bull Production Programme.

18. National Ram/Buck Production Programme and Programme for Rabbit Develop-
ment.

19. Development of Pack Animals.

20. Assistance to States for Integrated Piggery Development.
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Wool Production-targets & Achievements-State-Wise

('000 kgs)

Sl State/U.Ts. Years
No. 1992-93 1992-93 1993-94
(Target)  (Achievement (Target)

(Provisional)
1. Andhra Pradesh 1760 1760 1790
2. Arunachal Pradeﬁh 57 58 59
3.  Bihar 1150 1150 1175
4. Gujarat 2303 1045 1865
5. Haryana 1500 1690 1630
6.  Himachal Pradesh 1500 1500 1530
7.  Jammu & Kashmir 3604 3604 3700
8.  Karnataka 4580 4580 5330
9. Madhya Pradesh 915 740 710
10. ‘ Maharashtra 1475 1488 1547
11.  Punjab 1550 1550 1580
12.  Rajasthan 17300 17300 18125
13.  Sikkim 33 32 34
14.  Tamilnadu 3800 3800 3960
15.  Uttar Pradesh 2010 2010 2255
16.  West Bengal 672 310 315
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[English]

Management Committee in Kendriya
Vidyalaya

2934. SHRI MOHAN SINGH
(DEORIA): Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether there is a Local School
Management Committee for each
Kendriya Vidyalaya,

(b) whether a representative of the
Chairman, Management Committee also
remains a member of this Committee; and

(c) if so, the criteria adopted for se-
lection and the status of representative of
the Chairman?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) Yes,
Sir.

(b) There is a provision for nomina-
tion of one member by the Chairman.

(c) According to information fur-
nished by Kendriya Vidyalaya Sangathan,
the foliowing criterion for nomination of
one member by the Chairman of the
Vidyalaya Management Committee has
been laid down with the approval of the
Board of Governors of the Sangathan:

Kendriya Vidyalayas in Defence Sector

One member nominated by the
Chairman, Vidyalaya Management Com-
mittee, out of the Senior Services Per-

AGRAHAYANA 30, 1915 (SAKA)

Written Answers 214

sonnel, preferably not below the rank of
Lt. Colonel.

Kendriya Vidyalayas in Civil Sector

One member nominated by the
Chairman, Vidyalaya Management Com-
mittee, out of Gr. 'A' Central Govt. Em-
ployees at the station, preferably not be-
low the rank of Under Secretary.

Kendriya Vidyalayas in Public Sector
Undertaking

One member nominated by the
Chairman, Vidyalaya Management Com-
mittee, out of Gr. ‘A’ Central Govt. Em-
ployees at the station, preferably not be-
low the rank of Under Secretary.

Committee on SC/ST Students

2935. SHRI ANNA JOSHI: Will the
Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether a Committee was con-
stituted to report on the difficulties on
Scheduled Castes/Tribes students;

(b) whether the Committee has
submitted its report;

(c) if so, the details thereof;

(d) whether the recommendations
have been implemented; and

(e) if not, the time by which these
are likely to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
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TURE) (KUMARI SELJA): (a) to (e) Yes,
Sir. A Committee was constituted by the
Department of Education to formulate ac-
tion plan and suggest a time-frame for
requisite representation of SC/ST candi-
dates in recruitment to teaching and non-
teaching posts in Delhi University. The
Committee was also asked to suggest
mechanism to ensure implementation of
the reservation policy in other Central
Universities also.

The Committee, in its Report sub-
mitted on November 2, 1993, has made a
number of recommendations which are
under consideration of the Department.

Expenditure on Education

2936. DR. VISWANATHAM
KANITHI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) the percentage of the national
income being spent on primary education;

(b) the percentage thereof being
spent on higher education; and

(c) whether the percentage is lower
for primary education and if so, the man-
ner in which the Government propose to
attain the goal of free primary education
for all children?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
The percentage of GNP spent on
elementary education and higher
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education during the last three years is as

. follows:—
Year Elementary  Higher
Education Education

1990-91 1.7% 0.7%
1991-92 1.6% 0.6%
(RE)

1992-93 1.7% 0.6%
(BE)

(c) The proportion of GNP spent on
prima'ry education is not lower than that of
higher education. The policy in regard to
Universalisation of Elementary Education
is spelt out in National Policy on Educa-
tion, 1986 as updated in 1992 which was
placed on the Table of both- Houses of
Parliament on 7th May, 1992 and the
strategies in the Programme of Action,
1992 were laid in both Houses of Parlia-
ment on 19th August, 1992.

[Translation]
Rented Building of F.C.I.

2937. SHRI S.N. VEKARIA:
SHRI ARJUN SINGH
YADAV:

Will the Minister of FOOD be
pleased to refer to the reply given to Un-
starred Question No. 3100 on August 17,
1993 and state:

(a) whether the required information
has since been collected from the re-
gional offices of the Food Corporation of
India;

(b) if so, the details thereof; and
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(c) if not, the reasons therefor and (b) The details are contained in the
the time by which the same is likely to be Statement attached.
collected?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP

NATH RAl): (a) Yes, Sir. (c) Does not arise.
STATEMENT
Sl.  Name of States/ No. of Bldgs.  No. of Bldgs. No. of cases No. of
No. Union taken on rent/  vacated under liti- represen-
Territories on lease by during last gation for tation of
F.C.L 3 years vacating owners of
building the bldgs.
for vaca-
tion of
their
bldgs.
1 2 3 4 5 6
() NORTH ZONE:
1. J&K 3 - - -
2. Himachal Pradesh 3 - - 1
3. Rajasthan 13 - 2 6
4. Punjab 14 - 3 3
5. Haryana 17 - 1 5
6.  Uttar Pradesh 26 2 2 1
. .
7. Delhi 49 - 8 8
8.  FCI, Hyrs. 42 - 5 5
New Delhi

TOTAL 167 2 21 29
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1 2 3 4 5 6
(1) EAST ZONE:
1. West Bengal 30 2 12 2
2. Bihar 17 4 - 5
3. Orissa 16 1 - -
TOTAL 63 7 12 7
(1) NORTH-EAST ZONE:
1. Assam 17 3 - —
2. N.E.F. 8 - - -
TOTAL 25 3 - -
(IV) WEST ZONE:
1. Maharashtra 6 1 4 4
2. Madhya Pradesh- 21 - 2 5
3.  Guijarat 3 - - -
TOTAL 30 1 6 9
(V) SOUTH ZONE:
1. Tamil Nadu 7 1 - -
2. Karnataka 7 1 1 -
3.  Kerala 11 - - -
4.  Andhra Pradesh 18 1 - -
TOTAL 43 3 1 Nil
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Railway Platforms in Madhya Pradesh

2938. SHRI KHELAN RAM
JANGDE: Will the Minister of RAILWAYS
be pleased ta state:

(a) whether the Government pro-
pose to construct more platforms at Rail-
way stations in Madhya Pradesh in view
of increasing traffic there;

(b) if so, the details of these plat-
forms and the time by which these are
likely to be constructed;

(c) the details of the instructions is-
sued by the Govermment to the Railways
in this regard; and

(d) whether any change has been
made in the instructions recently and if so.
the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a} Yes. Sir.

(b) The work of provision of a new
platform has been taken up at New
Bhopal (Habibganj) under the scheme of
"Habibganj-Coaching terminal facilities"
which is likely to be completed in 1994-
95.

(c) All the Railway Stations are pro-
vided with suitable platforms which are
adequate to handle the number of trains
received at a particular station. Their
adequacy is reviewed periodically and
additional platforms provided as and
when warranted by traffic density/pattern
subject to availability of funds.

(d) No, Sir.
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Train Accidents in Maharashtra

2339. SHRI PANDURANG PUND-
LIK FUNDKAR: Will the Minister of
RAILWAYS be pleased to state:

(a) the number of students belong-
ing to the Akhil Bhartiya Vidyarthi
Parishad were killed in the train accidents
at various places in Maharashtra while
returning after attending their Morcha in
Bombay on 7th September. 1993;

(b) the main causes of those acci-
dents;

(c) whether the relatives of the de-
ceased were paid any compensation; and

(d) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No such train accident oc-
curred.

(b) to (d) Do not arise.

Video Competition by UGC

2940. PROF. M. KAMSON: Will the
Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

A )

(a) whether the University Grants
Commission has organised its fifth annual
educational video competition at Calcutta
in recent past;

(b) if so, the details thereof and the
objectives behind it;
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(c) whether the contest was open to
all categories of people; and

(d) if so, the details thereof and if
not, the eligibility criteria fixed for the
same?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT CF CUL-
TURE) (KUMARI SELJA): (a) to (d) Ac-
cording to the information fumished by
UGC, the Consortium for Educational
Communication, which has been estab-

lished by UGC, organised an Annual
Video Competition from December, 7-9,
1993 at Calcutta. The objective of the
competition was to nurture, encourage
and recognise excellence in educational
TV programme production in the country.
The competition was open to all produc-
ers who have produced educational video
programmes suitable for audience at the
undergraduate level of education. Pro-
grammes produced in English between
November 1, 1992 and Otober 31, 1993
were eligible for entry, subject to receipt
of the same at venue of the competition
by 10.11.1993.

Bankura-Damodar River Line

2941. SHRI BASUDEB ACHARIA:
Will the Minister of RAILWAYS be

pleased to state:

(a) whether the Government have
taken any decision to convert the
Bankura-Damodar River Railway line into
broad gauge; and

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

International Forum on Education for
All

2942. SHRI PAWAN KUMAR
BANSAL: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether India is an active
participant in the International Forum on
Education for All; and

(b) if so, the details of initiatives
taken and the salient points on which its
decisions are being implemented in the
country?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMNT OF EDU-
CATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
Yes, Sir. India hosted the second meeting
of the International Copsultative Forum on
Education for All from 8-10 September,
1993 in New Delhi. The meeting focussed
on the quality of basic education and dis-
cussed all issues concerned with Educa-
tion for All. The resolve of the National
Policy on Education (NPE), 1986 as up-
dated in 1992 is to ensure provision of
free and compulsory education of satis-
factory quality to all children upto 14 years
of age before we enter the 21st Century.
The Programme of Action tabled in both
Houses of Parliament on 19th August,
1992 contains detailed strategies and
programmes for achieving the goal of
Education for All.
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Super Fast Train from Ernakulam to
Trivandrum

2943. SHRI THAYIL JOHN
ANJALOSE:
.SHRI K. MURALEE
DHARAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal to
start new super fast passenger trains from
Ernakulam to Trivandrum (via) Alleppey,
Alleppey to Trivandrum and Trivandrum to
Guruvayur via Alleppey;

(b) if so, the details thereof; and

(c) if so, the time by which these are
likely to be commenced?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c) Introduction of a new
train from Nagercoil to Guruvayur via
Trivandrum-Alleppey-Ernakulam has al-
ready been approved. A new train from
Bombay to Trivandrum via Alleppey-
Ernakulam has also been agreed to in
principle. These trains will be introduced
on availability of coaches and

locomotives.
[Translation]
Fast Trains
2944. SHRI SURENDRA PAL

PATHAK: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government have
formulated any scheme to start fast speed
trains with sophisticated technique in
place of existing trains on main rail routes;
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(b) if so, the details thereof,

(c) the work being undertaken in the
Integral Coach Factory in this regard as
per this scheme; and

(d) the time by which the new trains
are likely to be introduced on an experi-
mental basis?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) to (d) Do not arise.

[English]
Milk Production

2945. SHRI K. PRADHANI: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government have
made any survey of the demand of milk,
State-wise;

(b) whether the production of milk is
less than the demand; and

(c) if so, the steps taken to meet the
growing demand of milk during the Eighth
Plan Period?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b) No survey
has been conducted to assess the State-
wise demand of milk. However, Indian
Council of Medical Research (ICMR), has
recommended a minimum requirement of
milk per head per day. The gap still exists
between the requirement and availability
of the milk.
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(c) The following steps arevwbeing
taken to meet the growing demand of milk
during the Eighth Plan Period:-

(i) genetic  improvement  of
nationally important cattle
breeds by selective breeding
in their hometracks and up-
grading in other selected
areas;

(i)  cross-breeding of  non-
descript cattle with exotic
dairy breeds;

(iii) genetic  improvement  of
important of buffalo breeds by
selective  breeding  and
upgrading of non-descript buf-
faloes in other areas for
improvement in milk yields;

(iv) development of feed and
fodder resources;

(v) organisation of  effective
animal health services to
support  the production
programme; and

(vi) implementation of Operation
Flood Programme.

Secondary Education

2946. SHRI V. SREENIVASA
PRASAD:
SHRI TARA CHAND
KHANDELWAL:
SHRI G. DEVARAYA NAIK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have a
proposal to constitute a task force for im-
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proving the quality of secondary educa-
tion in the country;

(b) if so, the details thereof;

(c) whether the views of various
State Governments have been taken into
account before taking any final decision in
the matter; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SHEJA): (a) and (b)
The Programme of Action, 1992 contains
a suggestion to set up a Task Force to
study the existing position and status of
the Boards of School Education and to
draw up a Scheme to transform the
Boards into effective instruments for
bringing about qualitative improvement of
secondary education. There is no
proposal for any other Task Force.

(c) and (d) The Programme of Ac-
tion, 1992 has been unanimously ap-
proved by the Central Advisory Board on
Education in which theEducationMinisters
of the State Governments are members.

Railway Line from Ramnagar to
Chaukatia

2947. SHRI JEEWAN SHARMA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether a proposal for laying
Railway line from Ramnagar to
Chaukatiya in Uttar Pradesh is lying with
the Govesnment;

(b) if so, the details thereof; and
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(c) the steps Government propose
to take to expedite the survey in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) A survey for the proposed line
has been taken up.

(c) Priority has been accorded to
this survey and the required funds have
been provided to the Railway.

Mobile Vans

2948. SHRI V.S. VIJAYA RAGHA-
VAN:
SHR!I PREM CHAND RAM:

Will the Minister of CIVIL SUP-
PLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to
state:
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(a) whether the Union Government
have received proposals from State Gov-
ermnments seeking financial assistance for
the purchase of mobile vans under the
Public Distribution System;

(b) if so, the details thereof,” State-
wise; and

(c) the action taken or proposed to
be taken by the Government thereon?

THE MINISTER OF STATE IN THE .
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) Yes, Sir.

(b) and (c) A Statement showing the
proposals received from State Govemn-
ments and the amount sanctioned so far
during the year 1993-94 is enclosed.

STATEMENT

Statement showing the proposals received and financial assistance provided to State
Govemnments for purchase of vans during the year 1993-94

S.No. Name of State/UT Proposals Received Sanctioned No. of Vans
for Number of Vans Amount
(Rs. Lakhs)
1. Andhra Pradesh 16 - -
2. Arunachal Pradesh 11 20.00 5
N
3. Bihar 20 - -
4. Himachal Pradesh 16 48.00 12
5. Madhya Pradesh 30 80.00 20
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S.No. Name of State/UT Proposals Received Sanctioned No. of Vans
for Number of Vans Amount
(Rs. Lakhs)
6. Maharashtra 70 60.00 15
7. Manipur 10 - -
8. Mizoram 10 - -
9. Nagaland 6 - -
10.  Orissa 70 40.00 10
11. Rajasthan 65 140.00 35
12.  Sikkim 4 16.00 4
13.  Tamil Nadu 27 32.00 8
14.  Uttar Pradesh 40 100.00 25
15.  West Bengal 7 28.00 7
16.  Punjab 11 - -

1. Requests from the Governments of Andhra Pradesh, Bihar, Manipur, Mizoram and Nagaland were
considered and clarifications sought from the State Governments are awaited.

2. Proposal of Punjab Government was cohsidered and not approved.

[Translation]
Central Secretariat Library

2949. SHRI B.L. SHARMA PREM:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the amount spent on the pur-
chase of new books during 1992-93 in
Central Secretariat Library,

(b) the amount spent out of them on
purchase of Hindi books; and

(c) the action being taken in regard
to purchase of Hindi books in a large
number?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMAR!I SELJA): (a) Rs.
6,93,471.00.

(b) Rs. 28,245.00.

(c) Hindi Book Publishers and
Booksellers are being addressed to send
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a large number of books for purchase to
the Central Secretariat Library.

[English]

Construction of New Platforms in
Gujarat

2950. SHRI  SHANKERSINH
VAGHELA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the number of Railway Stations
in Gujarat and the number of platforms
constructed during the last two years;

(b) whether the Government pro-
pose to construct more platforms during
the Eighth Plan Period; and

(c) if so, the amount allocated for
the purpose and the time by which the
construction work is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) There are 718 Railway sta-
tions in the state of Gujarat. No new plat-
form has been constructed at these sta-
tions during the last two years.

(b) and (c) All the Railway stations
are provided with suitable platforms which
are adequate to handle the traffic at a
particular station. Their adequacy is re-
viewed periodically and additional plat-
forms provided as and when warranted by
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traffic density/pattern subject to availabil-
ity of funds. Accordingly provision of a
high level platform at Utran has been
sanctioned at a cost of Rs. 9.73 lakh. An
allocation of Rs. 9.00 lakh has been pro-
vided for this work during the current year
and the work will be taken up after the
completion of requisite formalities.

National Oilseeds and Vegetable Oils
Development Board

2951. SHRI PARASRAM
BHARDWAJ:
SHRI MANIKRAO HODLYA
GAVIT:

Will the Minister of AGRICULTURE
be pleased to state: )

(a) the details of schemes being
implemented by the National Qilseeds
and Vegetable Oils Development Board,
during the last two years, State-wise; and

(b) the amount of financial assis-
tance provided to States and other or-
ganisations during the above period;
State-wise?

THE MINISTER OF STATE IN THE

MINISTRY OF NON-CONVENTIONAL

ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF AGRI-
CULTURE (SHRI S. KRISHNA KUMAR):
(a) and (b) Statements | and Il are en-
closed
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STATEMENT-|

Schemes implemented by the NOVOD Board during last two years (1991-92 & 1992-93)
in the country, State-wise.

S.No. Name of Scheme States/Organisation
1. Diversification of rainfed/ Madhya Pradesh, Manipur, Rajasthan,
low irrigated wheat with Uttar Pradesh & West Bengal.
rapeseed mustard.
2. Promotion of high yielding Manipur and Jammu & Kashmir.
varieties of rapeseed & Mustard
in new/non-traditional areas.
3. Promotion of safflower cultiva- Gujarat, Maharasntra, Tamil Nadu &
tion in non-traditional areas. Karnataka
4. Promotion of soyabean cultiva- Andhra Pradesh, Haryana, Maharashtra,
tion in non-traditional areas. Manipur, Nagaland, Rajasthan &
Uttar Pradesh.
5. Promotion of castor cultivation Rajasthan.
in new-non-traditional areas.
6. Promotion of sunflower culti- Guijarat, Haryana, Madhya Pradesh,
vation in zaid season. Punjab, Himachal Pradesh, Jammu &
Kashmir, Maharashtra, Manipur,
Nagaland, Orissa, Rajasthan, Tamil
Nadu & Uttar Pradesh.
7. Promotion of Rabi/Summer Madhya Pradesh, Maharashtra,
groundnut. Meghalaya, Nagaland, Tripura &
West Bengal.
8. Transfer of improved production Jammu & Kashmir, Maharashtra &
technology for sesamum. Nagaland.
9. Popularisation of castor Rajasthan.
cultivation.
10. Oilseed based cropping system Uttar Pradesh & Haryana.
for rapeseed-mustard and
sunflower.
1. Oilseed based cropping system Uttar Pradesh & Madhya Pradesh.
for oilseeds production in
riverine and tribal areas.
12. Promotion of toria cultivation Uttar Pradesh.

as contingency measure for
Kharif drought.
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S.No. Name of Scheme States/Organisation

13. Promotion of toria/mustard Himachal Pradesh.
cultivation in Bhakra and
Pong Dam reservoir area in H.P.

14. Promotion of rapeseed-mustard and Uttar Pradesh.
sunflower cuiltivation through
Chandra Shekhar Azad University of
Agriculture & Technology, Kanpur.

15. Popularisation of life saving Uttar Pradesh.
irrigation through sprinkler
system in soyabean.

16. Development of coconut. Assam, Gujarat & Tamil Nadu.

17. Raising Karanja Plantation Rajasthan.

18. Promotion of neem seed Rajasthan.
collection.

19. Exploratory survey and report on Himalayan Action Resear¢h Centre,
promising hill tree origin Dehradun, Uttar Pradesh.
oilseeds.

20.  ‘Strengthening of seed Mabharashtra.
production farm.

21. Input support to seed growers. Orissa.

22. Intensive seed production of Gujarat.
improved castor hybrids by the
Gujarat State Seeds Corporation.

23.  Construction of groundnut seed Orissa.
processing plant, machinery and
equipments at Chadaka.

24. Installation of 4 soyabean Madhya Pradesh.
processing plant.

25. Preservation of groundnut Orissa.
seed by the farmers.

26. Development of safe storage tech- Indian Agricultural ResearchInstitute,
nology of oilseeds (Groundnut). New Delhi.

27. Strengthening of parasite Tamil Nadu.
breeding centre.

28. Control of kalahasty malady Andhra Pradesh.

nematode of groundnut.
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S.No. Name of Scheme States/Organisation
29.  Large scale demonstration of Gujarat.

Integrated Pest Management for

Heliothis, Aphids and White files.

30.  Large scale intensive application Gujarat.
of entomo pathogenic muscardine
fungi for white grub control in
kharif groundnut.

31.  Transport subsidy to soyabean Uttar Pradesh.
growers in hill/difficult areas.

32. Performance evaluation of University of Agriculture Sciences,
commercially available oil Bangalore.
filters for sunflower in Kamataka.

33. Standardisation and evaluation Mahatma Phule Krishi Vidya-
of micro-irrigation methods for peeth, Rahuri and Gujarat
oilseed crops (Groundnut and Agriculture University,

Castor) through ICAR. Junagarh.
34. Development of '0-0' varieties Tata Energy Research Institute,

of rapeseed-mustard.

New Delhi.
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[Translation]
Leasing out of Railway Land

2952. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the area of land belonging to
Izzatnagar Division of North Eastern
Railway given on lease for other
purposes;

(b) the details of the locations of
such land; and

(c) whether this has been done as
per rules of the Railways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c) The information is be-
ing collected and will be laid on the Table
of the House.

[English]
Mobile Vans

2953. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of CIVIL
SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to
state:

(a) whether the mobile vans of the
Kendriya Bhandar and Super Bazar sup-
plying items of daily needs to the con-
sumers in far flung areas of Delhi are not
catering well as per the demands and
also inferior quality;

(b) if so, the reasons therefor;

AGRAHAYANA 30, 1915 (SAKA)
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(c) whether the Government have
received any complaints in this regard;
and

(d) if so, the steps being taken by
the Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) to (d) Super
Bazar has reported that they are operat-
ing 23 mobile vans which is catering to
300 locations per week, particularly, in the
pockets not covered by its static outlets.
Super Bazar has further stated that due to
popularity of mobile vans for the quality of
goods and competitive prices there has
been constant demand for more_ such
outlets from the various residential
colonies. Super Bazar is making efforts
within the resources available to reach
maximum number of localities on weekly
rotation basis. Efforts are also being
made for augmentation of mobile vans.
Kendriya Bhandar has reported that they
have only 4 mobile vans which cater to
the needs of Central Government em-
ployees living in far-flung colonies.
Kendriya Bhandar has further reported
that they are supplying goods of same
quality in the mobile vans which are sold
through their static shops. They have not
received any complaint regarding inferior
quality of goods supplied by the mobile
vans in the current year.

[Translation]
Damage of Foodgrains

2954. SHRI N.J. RATHVA: Will the
Minister of FOOD be pleased to state:



247 Written Answers

DECEMBER 21, 1993

(a) the extent of damage caused to
foodgrains in Gujarat in each year during

the last three years; and

(b) the remedial steps taken by the

cvernment in this regard?
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THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI KALP-
NATH RAI): (a) The extent of damage
caused to foodgrains stored in FCI in

Gujarat in each year during the last three
years is as under :-

(Figures in thousand tonnes)

Year Quantity Total stocks Percentage of
damaged handled in damage to total
storage stocks handled
1990-91 1.856 7714 0.024
1991-92 0.398 6030 0.007
1992-93 0.382 4920 0.008

(b) The steps taken in this regard
are given below:—

(1) Construction of godowns on sci-
entific principles which are
rodent and damp-proof.

(2) Foodgrains are stored on scien-
tific principles and regular pest
control measures are under-
taken. Prophylactic treatment is
periodically given to the stored
foodgrains and regular aeration
and ventilation done.

(3) Movement of foodgrains is done
mostly in cleaned and selected
covered wagons to avoid any
possible damages in transit.

(4) Due to paucity of covered
godowns, storage in open on
CAP (Covered and Plinth) is
resorted to with proper care and
adequate precautions are taken

to store and preserve the stocks
during the entire period of
storage.

[English]

Pollution Information System

2955. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether an environmental poliu-
tion information system using remote
sensing and geographic information sys-
tem (GIS) is under preparation;

(b) if so, the broad features thereof;
and

(c) the various subjects on which
thematic maps are likely to be prepared
on these data bases?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
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AND FORESTS (SHRI KAMAL NATH):
(a) Yes, Sir.

(b) and (c) A project on Environ-
mental Statistics and mapping using Geo-
graphic Information System (GIS) and
Remote Sensing with specific reference to
Abatement of pollution is being under-
taken by National Institute of Science,
Technology and Development Studies,
CSIR, New Delhi.

This project involves application of
remote sensing for studying water pollu-
tion, air pollution and land pollution while
application of GIS system would be for
environmental planning, monitoring of
critically polluted areas, preparation of
integrated database system on pollution
control, handling of chemical hazardous
wastes and creation of public awareness
regarding environmental risk due to
industrial pollution.
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National Environmental Council

2956. SHRI GEORGE FERNAN-
DES: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the composition of the
National Environmental Council has been
finalised by the Government;

(b) the details thereof; and

(c) the time by which it is likely to
start functioning?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI KAMAL NATH):
(a) to (c) The Government have consti-
tuted the National Environmental Council
on 14 September 1993. The first meeting
of the Council is going to take place in the
near future. The details of the composition
of the Council are given at the enclosed
Statement.

STATEMENT

The details of the composition of the National Environmental Council are as under-—

1. Prime Minister

2. Minister for Environment and Forests

3. Secretary, Ministry of Environment and Forests. -

4. Inspector General of Forests,

Ministry of Environment and Forests.

5. Secretary, Department of Power.

6. Secretary, Ministry of Surface Transport. -

7. Secretary, Ministry of Industry.

8.  Secretary, Department of Chemicals and -

Petro-Chemicals.

- Chairman

- Vice-Chairman.

Member

- Member

- Membei

Membei

- Member

Member
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9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

Secretary, Ministry of Petroleum and Natural Gas.

Secretary, Department of Legal Affairs.

Secretary, Department of Agriculture and
Cooperation.

Secretary, Ministry of Rural Development.
Secretary, Ministry of Urban Development.
Finance Secretary.

Secretary, Ministry of Non-
Conventional Energy Sources.

Secretary, Ministry of Mines.

Secretary, Ministry of Information
and Broadcasting.

Director General, Indian Council
of Forestry Research and Education.

Director General, Indian Council
of Scientific and Industrial Research.

Director General, Indian Council of
Medical Research.

Director General, indian Council of
Agricultural Research.

Director General, Department of Tourism.

Director General, Archaeological
Survey of India.

Director, Industrial Toxicological
Research Centre.

Director, Botanical Survey of India.
Director, Zoological Survey of India.

Director, National Institute of
Oceanography.

Director, National Environment
Engineering Research Institute.
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Member
Member

Member

Member
Member
Member

Member

Member

Member

Member

Member

Member

Member

